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organized by the Sports    Federations are 
going to be well funded. Formerly the 
Government    was giving Rs. 1 lakh. Now     
they  are giving Rs. 5 lakhs. These are all very 
good steps. But, Madam; what very much 
surprises me is the selection Qf teams. This 
definitely is the responsibility of the National  
Federations. Yes, the Government is giving 
money for various    coaching   camps   and   
also   the     Federation. They can definitely     
put one     representative of the Government 
in the     selection committee of the National 
Fede-raions. But, unfortunately, what the 
guidelines  are    doing, as far as the selection 
of the team is concerned, is that in the entire 
selection committee they propose to have only 
one member of the Federation. Only the 
President of the Federation will be on the 
selection committee. Who are the other 
members?     One   will  be  the  representative 
of the Government in the form of Sports 
Authority. One will be the representative of 
the    Government    coming from   Arjuna   
Award   winners. One  will be  chosen   by   
the  Government   from  the Olympic   
Association. Another   member nominated  by  
the  Siports  Ministry. So  in a committee of 5 
or 6, only one member is the national coach—
again, who has been there from the National 
Federation. How can this  position be 
accepted by the National Federations. I think 
there is need for dialogue between the Fede-
ration  and the Government. The Government 
of India has been kind enough, the Prime 
Minister is kind enough, to increase the 
budget for sports manifold. And I think the 
Government and the National Federations 
have a duty to see how this money is spent. I  
think  it is  a very     exciting time. But out of 
5 of 6 members, only one will be from the 
National Federations. This  cannot work. 
There must be  a dialogue. There is need  for 
the Government to  invite suggestions. They 
asked for the suggestions of the National 
Federations, but after that the Sports Ministry 
has unilaterally issued   guidelines  without  
consulting the National Federation. I     think 
this is not in the interest of sports. I think 

there is need to review this particular part of 
selection of teams and for coaching camps in 
consultation with the Federations. 

Thank you. 

THE BUDGET (GENERAL) 1988-89 
GENERAL      DISCUSSION— eontd. 

THE DFPUTY CHAIRMAN: Mr. Aladi 
Aruna. 

SHRI ALADI ARUNA alias V. ARU-
NACHALAM (Tamil Nadu): Madam Deputy 
Chairman, 'at the outset, I would like to thank 
qur Finance' Minister. Shri Tiwari for 
submitting a Budget which is more 'rural 
oriented' 'growth oriented' and 'people 
oriented' than the budget submited by our 
Prime Minister last year. 

Whether or not, the concessions, the tax 
reduction, excise duty reduction, hundred per 
cent reduction from levying tax, excise relief, 
increased allocations and subsidies as 
intended reach the beneficiaries, our Finance 
Minister no doubt has been successful to 
create the impression that he has provided a 
populist Budget. 

(a) Increased concessions to the farmers 
in Agricultural Sector; 

(b) New incentives to small scale 
industries   under cooperative     sector; 

(c) Programmes like Jaldhara and 
Kutirjyothi; 

(d) Hundred per cent exemption of 
export profit from income tax under See. 80 
HHC of Income Tax Act; 

(e) The extension of five years tax 
holidays under new section 10 B to 100 per 
cent export units; 

(f) Re-plantation and rejuvination 
subsidies to Rubber, Coffee and Car-damon 
plantation; and 

(g) excise relief to textile and electronics 
are welcomed by the people. 

These concessions, measures and 
programmes do not amount to say that the 
Ministry of Finance have been ab<- 
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reast with the situation and aware of the 
needs of the nation. As rightly commented   
by  one  economist— 

"Mr Tiwari's maiden budget is a good 
exercise in public relations but no, so good in 
public finance". 

The Budget document has been prepare. 1 
in such a way as to appear that it contains 
more concessions than tax burdens. Not 
because the Minister had dropped the 
proposal of imposing taxes Jue to drought 
but because he had indulged in pre-budget 
exercise. 
Unfortunately for the last lew years to 
mobilise the sources, the Ministry of Finance 
is following this unhealthy practice. Owing to 
this pre-budget exercise the income to 
Government has been— In   the   year 

1985-86 Rs. 1125 crores 
1986-87 Rs. 1800 crores 
1987-88        Rs. 1714 croaes 

for   the   1988-89 

Surcharge on income tax and hike in ad-
ministered prices yield as Rs. 2100 crores. 

through Railway Rs. 622 crores 

and through P&T 
department 
and communications 
department Rs. 547  crores 

Rs. 3271 crores     
imposition in the budget Rs. 615 crores 

So i n total:  Rs. 3886 crores 

Is  there  any justification  to  say  that this 
budget is free from tax burden ? 

I am not against the mobilisation of 
revenues to the Government which is quite 
essential to implement our plan targets 
successfully and to introduce new 
programmes for the welfare of the country 

The methods adopted by the Government 
are quite  unwarranted and  irking. 

It shows that it has no confidence in the 
Parliament. Contrary to our expectations. oar 
Finance Minister has submitted an 
astronomically deficit budget. As far as the 
States  are  concerned, they have no 

right to print currency notes. A State which 
submits a deficit budget ultimately is 
compelled to overcome the deficit by right 
means. But in the case of the Centre since it 
has a right to print the notes the deficit 
budget only fuels the fire o* inflation and 
hike in prices Unmindful of price increase 
and inflation every year the Centre follows 
the practice of submitting deficit budget. 
The deficit was in the year 1985-86 Rs. 
6565 crores, in 1986-87 Rs. 8285 crores, in 
1987-88 Rs. 6010 crores and in 1988-89, 
Rs. 7484 crores. How are we to overcome 
this difficulty '. ' 

Madam, we speak much about financial 
discipline. We ask the State Governments to  
follow  the  discipline  in  financial   mattery 
But as far as the Centre  is concerned, it does 
hot follow any principle in '. he discipline   of   
financial   matters. Therefore no amount of 
window-dressing and soothsaying can  stifle 
the fear that the deficit of Rs. 7400 crores in 
1US4 could stop fanning  the   inflationary   
fire. Oar   Finance Minister claims credit for 
the growth rate in  industry of  10. 2  per cent, 
large food-grain  stock of 23  million  tonne;, 
and  the GNP growth rate of 1 to 2 per cent. If 
we examine   the  physical     situation     and  
the growth   rate  of   non-plan  expenditure, as-
l, and liabilities of the Goveinment, sol-\   my  
of  the  Government, has  become questionable. 
Our total  expenditure of  the Government goes 
up by  11  per cent     At the   same   time. the   
non-plan   expenditure will  increase  by   19  
per  cent. In  absolute terms, the  non-plan 
expenditure  hus  been estimated  at  Rs. 47. 
896 crores. It constitutes 68 per cent of the total 
expenditure Of the Government. The fund left 
for and other welfare measures is very meagre. 
In the year 1965-66, the Government had 
exceeded its liability yielding the  surplus of 
Rs. 937  erores, over the liability. But   what   is   
the   present   position ?   The liability of    the   
Government     exceed    its assets. The  assets 
Of the Government are timaied  at  Rs. 1. 84. 
000 crores, but the l iabi l i ty,  the pay off: is 
Rs. 2. 24, 180 crores in the year 1985-87. It is 
reported  in the press  that  the   excess  of  
assets   stood   at Rs. 22. 470 crores in the year; 
986-87   It has increased to Rs. 29780 crores in 
the year  1987-88. As far as the current finan-
cial  year  is concerned, it has reached  Rs. i     
40. D00 crores. So. if the Government, for 
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example, has no power to print the currency 
notes, then it will be very difficult to   meet  the  
grave  situation. Fortunately the solvency of our 
Government is assured, not because of its assets, 
but because of    the    power    to    print  the  
currency notes. For   the   next two   years   it is 
reported that the Government would have to 
print new notes for Rs. 17, 500 crores. In other 
words, Government is in the position to  print 
currency notes for Rs. 25 crores every day. If 
this 1. 00  P. M. position is allowed to   continue, 
how would we arrest inflation and increase in 
prices? 
Madam, the Finance Minister has stated that our 
Government is following a prudent policy in 
debt management. In fact, we  are adopting    
only imprudent policy. This is the first time I 
think that the Government has remarkably 
acknowledged the hard work and the unflinching 
determination of our farmers. Of course, the 
Minister has proposed    some good    beneficial 
measures to help the farmers. Rate of interest on 
the crop loan has been reduced by 1  to 2 per 
cent. The  scheme of Jal-dhara has, no doubt, 
reduced the burden on the   small   land-owners. 
Public  sector banks  have  been  asked  to  
increase  loan to the farmers to the extent of 17 
per cent of  their  advances, and  as  usual, 
subsidy has been increased on foodgrains and 
fertilizers by  Rs. 1200 crores   Fertilizer has to 
be provided to the farmer at a discount of 7. 5 
per cent    over    the notified price. Import 
duties have been reduced on certain   selective    
items   like    pesticides   and vveedicides. No 
doubt, these measures are much beneficial to the 
farmers and I compliment the Minister for these 
proposals and measures. There  is  no  difference  
of opinion on this   But I would like to remind 
him about the plight of the. farmers who are 
affected  by drought for the last four years. They 
are not able to pay back the principal  amount as 
well as interest. So, the   immediate   need   at   
the   present  moment is to waive off interest if 
you cannot  waive off repayment of the principal 
amount. At    least, in    the    drought affected    
areas, if   not   throughout   the country, you    
must      waive    off    interest on these loans. I 
may also remind 

the Government that when Dr M. G. R. was 
alive, he had twice waived otf the principal 
amount and interest on the loan of the farmers 
to the extent of Rs. 300 crores in Tamil Nadu. 
Therefore, I appeal to the hon. Finance 
Minister to help the State Governments in 
waiving off at Jc; isi the interest amount, in 
drought affected areas. 

It is claimed by the hon. Minister in the 
Budget that outlay on agriculture has been 
raised by 40 per cent It is only a manipulation, 
not a fact. The Minister has conveniently 
taken the Budget Estimates of last. year, that 
is, Rs. 911 crore and compared it with the 
present estimate of Rs. 1285 crore, thus 
claiming a 40 per cent increase. In fact last 
year, the allocation was Rs. 1078 crore, and 
when we compare that figure with the present 
estimate, it  is  a   little  over  20  per  cent. 

It is painful to see that transfer of resources 
to the States is declining every year from 
Centre to States. 

SHRl KALPANATH RAI (Uttar Pradesh): 
States have been given more money. 

SHRI ALADI ARUNA alias V. ARU-
NACHALAM: But percentage-wise, it is 
declining. After the award of the Seventh 
Finance Commission, transfer of proceeds 
from Centre to States rose from 38 per cent in 
the year 1978-79 to 41 per cent in the year 
1979-80. Thereafter, gradually it fell back to 
39 per cent in 1986-87. Transfer of resources 
from Centre to the States in the Revised 
Estimate for the year 1987-88 was Rs. 24. 870 
crores and for the coming financial year it is 
Rs. 26, 346 crores. The increase is very negli-
gible. If you go through the details of the 
resources, the Central assistance has declined 
from Rs 8841. crores to Rs. 8592 crores. As far 
as grant is concerned, it has declined from Rs. 
5224 crores to Rs. 4015 crores The total 
assistance from the Centre to the States has 
declined from Rs. 9881  crores to Rs. 9714 
crores. 

Apart from this, there is decreased rate of 
resource transfer. The Centre is adopting 
some deceptive and retrograde steps so as to 
swallow the revenue to which the State is 
entitled. As stated by the Chief Minister of 
Maharashtra, Shri S. B. 
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Chavan, in the National Development 
Council, J quote: "The Centre has not been 
adequately exploiting the levy of the additional 
duty on the excise in lieu of sales tax on sugar, 
textile, tobacco, which the State voluntarily 
surrendered in favour of the Centre way back 
in 1956. " Since the corporation tax does not 
come under divisible pool while income tax 
comes under divisible pool, Centre is always 
increasing the corporation tax rather than the 
income tax_ As far as current financial year is 
concerned, the yield from corporation tax will 
be Rs, 50 crores, whereas the yield from the 
income tax is merely Rs. 10 crores additional 
revenue. So, it is a clear proof as to how the 
Centre is acting against the interest of the 
States. A few years back, estate duty was 
abolished by giving some grounds. Now the 
same estate duty has been introduced in a 
modified form of tax on transfer of wealth. It 
is another deceptive method against the State. 

SHRI KALPNATH  RAI: You should 
welcome  it. 

SHRI  ALADI  ARUNA alms V. ARU-
NACHALAM; But  we  are not    getting any 
share. You have changed the phraseology so 
that the State has no right to the share   to  
which   it   was    entitled   earlier. The House is 
aware of the fact that excise duty comes  under 
divisible pool. To deprive the legitimate claim 
of the States, instead   of   increasing   the   
excise   duty   on certain  items  deliberately, 
wantonly, they increased the prices   of certain 
commodities like sugar, cement, diesel, 
petroleum, coal, etc    Owing  to  this increase   
in  the administered   prices, the  Centre  gets  
Rs. 2100 Crores in which States have no share. 
If the excise duty had been imposed, the States 
would have received their legitimate share. In    
the    National    Development Council the 
Chief Minister    of Karnataka has condemned 
the attitude of the Centre. He   has   said, 
because  of  these   increases in administered 
prices Karnataka has lost at the rate of Rs. 110 
crores every year. Madam, most  of  the  Chief  
Ministers   at the   National   Development   
Council   have honestly, fairly, with    facts  and  
figures, criticised   the   attitude   of  the   
Centre   regarding this  price policy. It is 
unfortunate that even the Chief Ministers -were 

not allowed to speak for ten minutes in the 
National Development Council meeting. Ihey 
were asked to stop within ten minutes. The 
National Development Council meeting was 
held recently after two years. It was held for 
the main purpose of reviewing the mid-term 
achievements of the Seventh Five Year Plan 
But the Chief Ministers were not in a position 
to represent their views in a proper manner 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF REVENUE IN THE 
MINISTRY OF FINANCE  (SHRI AJIT 
PANJA): No, Madam, that statement is 
wholly wrong. The speech is given and 
thereafter  points  are  mentioned. 

SHRI   M. S. GURUPADASWAMY 
(Karnataka): There was no discussion. It was 
ritualistic. 

SHRI ALADI ARUNA alias V. ARU-
NACHALAM; If the Chief Ministers were to 
be asked to submit written speeches, you 
could as well have sent a circular asking them 
to send it by post. There is no need for any 
meeting. 

SHRI A/IT PANJA: Madam, it is not like 
that Written speeches are prepared by the 
Chief Ministers themselves. There was no 
circular to say "you submit your speech". 

SHRI ALADI ARUNA alias V. ARU-
NACHALAM): What is the difference 
between receiving by post and receiving from 
the person concerned? 

SHRI AJIT PANJA: May I answer that ? If 
you do not want to hear, what can I do ? A 
written speech is given, but the Chief 
Ministers themselves point out some of the 
points which they -want to emphasise. That is 
always done. Whenever I was present, that 
was always done by consensus and nobody 
objected to that. 

SHRI ALADI ARUNA alias V. ARU-
NACHALAM: Chief Ministers are heads of 
States. They are representing several crores of 
people. They had come, to the National 
Development Council after two years. 
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SHRI V. GOPALSAMY (Tamil Nadu): 
Mr. Aruna, our Minister wants you to listen 
to his speech, but the Prime Minister is not 
prepared to lister, to the speeches of the Chief 
Ministers. That magnanimity he is not 
showing to them. 

SHRl ALADI ARUNA alias, V. ARU-
NACHALAM: You are correct. The NDC has 
no sanction of the Constitution; it is an extra-
constitutional institution. It is under the sway 
of the Centre. What I want to say is that it has 
become ineffective almost and it has also 
become farcical. That is why I appeal to the 
Minister to dissolve the National 
Development Council and constitute the Inter-
State Council envisaged under article 263 of 
the Constitution which permits the Centre to 
constitute such a Council. {Interruptions). 
There is a constitutional sanction for that. 
Why should you have an extra-constitutional 
institution ? 

Before 1 conclude, I would like to spe 
cially thank our Minister, Mr. Tiwari, 
for introducing Jaldhara and Kutirjyoti 
schemes , 

SHRI KALPNATH RAI: Thank you very 
much. 

SHRI ALADI ARUNA afltfj V. ARU-
NACHALAM; Just wait and follow what I 
am going to say. These schemes are already 
being followed in Tamilnadu for the last five 
years. More than 10 lakh families have 
benefited by these schemes. I am thankful to 
the Centre for intraduc-ing the policy of Dr. 
M. G. R. at the national level. 

Madam. I wanted to highlight certain 
problems of my State, for which I wanted to 
have a copy of the speech of our Governor 
made at the National Development Council 
meeting from the Joint Commissioner in 
Tamilnadu House at Chanakya-puri. I have 
received copies of speeches of other Chief 
Ministers from their respective Bhavans here. 
But despite my calling them twenty times, 
there is no response from the paid Joint 
Commissioner; they are not cooperating with 
us. After the imposition of President's rule in 
Tamilnadu, the Tamilnadu House in 
Ctianakyapurj has be- 

come an office of the Congress Party. It 
refuses to cooperate with us for such a 
legitimate demand_ 

SHRI AJIT PANJA: What has it got to do 
with Bugdet? 

SHRI ALADI ARUNA alias V. ARU-
NACHALAM: They refuse to give a copy of 
the speech. 

 

SHRI ALADI ARUNA alias V. ARU-
NACHALAM; I have every right to get a 
copy of the speech of the Governor. So, that 
is why... {Interruptions) 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AF-
FAIRS (SHRI M. M. JACOB); We   are 
debating   the  Tamil  Nadu  Budget subse-
quently, later on. Let him speak then. 

SHRl ALADI ARUNA alias V. ARU-
NACHALAM; You must realise the seri-
ousness of the denial by the officer to give 
the document which is essential for an hon. 
Member to raise issues in this House. 

Therefore, Madam, even though this 
Budget is more rural-oriented and people-
oriented, it does not meet all the needs of the 
people. 

With these words, I conclude, Madam. 

SHRI BHASKAR ANNAJI MASODKAR 
(Maharashtra); Madam Depmty Chairman, I 
rise to commend to the House acceptance of 
the fiscal proposals set out in the Budget for 
1988-89. 

 
The vacancy on my right puts me in a 

pensive mood. Here with me sat the doyen of 
economic liberalisation, late Mr. L. K. Jha. In 
his departure, this House has iost presumably 
a voice of dignity, sober wisdom and 
erudition in economic matters. You are 
aware, Mr. Jha was all for economic liberal 
thought, and he drew his inspiration from Sir 
Keynes, the British Advisor on Economic 
Affairs. The 
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principle and philosophy which he cherished 
has marked influence over the Indian 
economy. !t appears to me that at least for the 
last decade or more the liberal thought in 
economics is pervading the country's 
finances. 

Madam Deputy Chairman, by overturning 
the law of demand and supply, the economy 
of a developing country can look with hope to 
budget having larger deficits or deficit 
financing. These matters are accepted in 
principle in economic theory. The makers of 
the Budget need have no anathema for deficit 
financing. I recall what Mr. Jha said when the 
last Budget was put before the House. Parti-
cularly because of the problems of less 
employment available in a country like lndia 
and conditions of very low capacity 
utilisation of the means, deficit financing 
sometimes is a must. So, I would assure the 
House that only because deficit financing has 
been resorted to by the Finance Minister, 
there is no worry because that comes out of 
the circumstances and the position of the 
economy in which we sre 

The Budget under consideration, Madam, 
though not fully supportive of any extreme 
position available in the economy, has 
mapped out resources and out goings leaving 
a deficit of about Rs. 7, 000 crores. With 
vigorous and dynamic measures and fiscal 
discipline, I am sure that this would aot mean 
any difficulty in the coming year. 

In fact, I have sincere appreciation     of 
our Finance Minister who, having depar 
ted from the routine form of budget, has 
come out with many new budgetary pro 
posals. Of course, Madam, on matters 
of philosiphy and principles, calling    for 
vigorous financial discipline and providing 
for liberal measures there can always be 
honest  debate, and  that  debate  is  being 
raised in this House. But, what must at 
once be conceded is that the fiscal     pro 
posals provide a perspective out of    felt 
necessity and has a given      context. It 
also outlines the contours of shining hopes 
and aspiration for the people    who    are 
mostly poor and are struggling to survive 
honourably under    onerous        economic 
situation.   

, 

It would not be out of place     to say 
something only  for myself that the proposals 
set out do not in any manner depart from the 
golden middle path      that lies between the 
socialistic   economy and, what we call, the 
capitalistic free market economy. We have 
chosen the    middle path. Call it a mixed 
economy or   call it a free open market 
economy, 1 must hasten to remind the House 
that our Constitution  aims at socialistic, 
equitable and just rendering of the society. 
And whenever  the  Budgets  are  framed, I  
am  sure that the Government is aware    of      
this constitutional dictate    and    
constitutional mandate. We have pledged 
ourselves to that goal. I happily conceive that 
the Finance Minister would show or has shown    
that conviction   without   any  reservation. 
Undoubtedly the thrust of the Budget is     to 
reach the farmer, to reach the poorer and 
down-trodden and the backward classes of 
society. That may be to move faster on the 
path of socialism. Probably for   the first time 
the farmer and the rural people have been 
made the focal point in a fiscal document. I 
have not come across      a Budget  where  
rural  and  farming society had been given the 
focal point. This surely is egalitarian in 
substance and in policy. 

I would have, but for the time, referred to 
some of the proposals which have been 
referred to by the hon. Members, even those 
who criticised the Finance Minister, as good 
proposals. I only wish to say that these 
proposals are contained in part A, paragraphs 
17 to 28 and in Part B, paragraphs 106 to 125 
of the Finance Minister's speech. I commend 
and congratulate the Finance Minister for 
providing all these measures. 

To my mind these are all very welcome 
steps  initiated  by  a  welfare Government 
dedicated to the larger good of the large- 
number of  the  people.  Undoubtedly, 
some of the problems do stare us in the 
face and of which a note   must be take 
Growing indebtedness    and    concomitant 
growth of requirements to pay the interest 
which has been just styled as astronomical 
is a serious  concern and  a cause      for 
anxiety. I am not enamoured by  the 
phrase 'debt trap*. It is an    econonwi 
dependence that is involved which ctuses 
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concern. The more you borrow, the more you 
repay and the more you have to give your 
resources by way of interest. To meet the 
challenge, we have to have better methods of 
capital mobilisation and its best utilisation. I 
am sure that the problem as is presented is 
also present to the mind of the Ministry and of 
the Government at large. We will have to find 
out methods which will bring down our de-
pendence on debts and which will conserve 
our financial capacity for development and 
growth. 

Measures to improve our receipt of foreign 
exchange is one of the methods to have better 
capital mobilization. It is not merely the tax 
that gives you the financial resources. 
Unhappily it is being thought in this country 
and among the general masses that tax is the 
only method but when the State steps out in 
the market, becomes a shop-keeper, becomes 
a producer, becomes a factory runner, it can 
have various types of what you call capital 
mobilisation methods. I feel that this aspect of 
the capital mobilisation has not been properly 
appreciated nor is being put into effect by the 
present proposals. Many thoughts do come to 
my mind concerning these aspects of the 
matter and the state of the economy of our 
country. 

Madam, you are aware, and this House is 
surely aware that the world economy today is 
principally divided and organised around two 
basic economics—one is what we call the 
socialist-oriented and the other what we call 
liberal or market economy-oriented. Success 
of free and market economy which we tend to 
adopt, about which one can have reasonable 
reservation, mosty depends on the successful 
mobilisation of the capital and strict financial 
discipline along with the best utilisation of our 
resources. History shows that the industrial era 
that dawned in European countries and 
developed the economy of those countries 
which we call and classify as developed 
countries, had to pass through such a phase. 
But one of the aspects which is available to us 
and which can be well utilised is the corporate 
sector. If you visualise in the modern world, 

the modern company or corporation or what 
you call a corporate society is dominating 
many of the economic fields. 1 think time is 
very ripe and overdue in lndia to boost up the 
corporate structure and encourage the same by 
appropriate fiscal policies. It would not be out 
or place or out of tune to suggest—and this 1 
leave it to the Minister concerneJ— thai flow 
of the equity into corporate corpus should 
receive selective treatment by providing tax 
concessions. Madam, this can be altogether a 
new innovation. But it can work, I fee! for 
boosting the economy of a developing country 
to it's better advantage. If you allow free flow 
of the equity and provide some tax con-
cessions, then, it is possible to build up 
needed capital over a long period. Initially 
such investment concession may be thought of 
in basic areas only. You need not give these 
concessions to all and sundry economy. But 
you can select certain areas and offer equity 
flow concessions. That will also help people 
particularly in the field of basic amenities 

The second thing that comes to my mind 
and I put before it before the Minister for 
consideration, is industrial venture like 
tourism is a very growing industry. All over 
the world, it has made a mark. As you are 
aware, India is a beautiful country. We are all 
the proud sons of a country which has graceful 
Kashmir on one side and Kerala On the other 
side, Kutch on this and gracious Arunachal on 
that side. People throng and come to see our 
country. Travel here is a pilgrimage. It is 
possible for the Government to utilise this 
field of tourism for over all economic growth 
of our people. Tourism is a cluster of 
industries, cluster of occupations and cluster 
of businesses that go around it. It is not 
merely, as some of the Members said. Five 
Star culture. It is something more. There is a 
potential of employment which has to be 
tapped by a developing country. As a means 
of earning foreign exchange, tourism has 
proved to be one of the best sources to out 
economy. To give figures which I got 
collected, it appears that we got Rs. 1454. 3 
crores net foreign exchange earning on 
tourism last year You can imagine, if our 
effort on tourism is better organised. 
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what will be the position of our foreign, 
earnings. Madam Deputy Chairman, the 
Government has already constituted the 
National Committee for Tourism. I would 
take this opportunity to urge upon the 
Government that its recommendations should 
be given full and quick effect by providing 
incentives which will develop the tourism 
industry all over the country. This can include 
giving concession 'or all those ancillary 
industries... 

THE  DEPUTY     CHAIRMAN: How 
much time you require because it is time for 
l'. lunch break? 

SHRI BHASKAR ANNAJI MASODKAR: 
Madam, I must say that I require 
about 5 to 7 minutes. But whatever you 
decide, I will follow. 

THE DEPUTY CHAIRMAN: You 
complete it now and then we will break for 
lunch. Otherwise, your continuity will be 
broken. 

SHRI BHASKAR ANNAJI MASODKAR: 
All right. The incentives to sucb export 
industries should be taken up by the Finance 
Minister as early as possible. This can include 
improved facilities of airports as well as other 
means of transport, doubling the capacity of 
the hotel accommodation, doubling the 
capacity as far as other connected export-
oriented industries are concerned. I think that 
this step can help us in mobilising better earn-
ings and return of foreign exchange. 

Thirdly, Madam, I am very much in favour 
of rationalisation of the tax structure. You are 
aware that there is a very bitter debate going 
on concerning the tax proposals which have 
been put forward and passed by us in the form 
of amendment to tax laws and I feel that the 
hon. Minister would give careful con-
sideration to the criticism and difficulties 
involved therein. Suggestions are coming 
from all over the country from ail walks of life 
that there are drastic measures stipulated just 
like Section 44(a) & (c) or the provisions 
concerning the partnership and the liability of 
the partner. All that requires due assessment if 
you want to give a fillip to the economy and 
infuse confidence in tax-payer. 

Fourthly, I would like to draw the attention 
of the Ministry to the grow'n:; disparity 
whatever may be our ciaims between the poor 
and the rich in this country. I have the report 
which has just come yesterday, published in 
the "TIMES OF INDIA" giving figures to 
show how the poverty has risen in this 
country under the heading "Poor population 
up in U. P. " and the figures quoted are 
staggering. This House must share the 
concern that there are millions of people who 
can be classified as very very poor. On the 
one hand, we are categorising the people as 
VIP very very V1P and, on the other hand 
ironically, the time has come when we have 
to accept the reality that right from 
destitution, we have persons who can be 
called very very poor. In U. P. alone, the 
figure has gone up as it appears, to 530. 60 
lakhs of persons who are very very poor. This 
is a jump from 413 lakhs   of such  people  in  
1972-73. 

SHRl KALPNATH RAI; How much? 

SHRI BHASKAR ANNAJI MASOD-
KAR: 530. 60 lakhs, in U. P. alone which is 
the most populous State from where our 
Finance Minister comes and proposes to give 
us a Budget... (Interruptions) 

I would sincerely urge the Government to 
tackle the problem of poverty as a priority 
problem and not leave it to the mere fiscal 
measures Or the forest of figures which every 
budget gives saying that we have allocated 
this much of amount and all that. That is not 
the method in which you can reach the poor 
in this country. The Finance Minister has 
done well in quoting Mahatma Gandhi and 
our Prime Minisier also that we are dedicated 
to remove poverty. But what is happening in 
ourr country from 1972-73 to 1988-89? The 
progression is just on rise. That means there is 
something wrong. 

SHRI SUNIL BASU RAY (West Ben 
gal); There is no dedication. 

SHRI BHASKAR ANNAJI MASODKAR; 
Dedication is there, Poverty is la phenomenon 
which, you will accept, Madam, stems out of 
our fiscal policy and economic environment, I 
began by saying that we will have to have a 
proper capital 
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and a very rigorous discipline, economic 
discipline which alone can ameliorate what you 
call the phenomenon of poverty. Anyway 
Madam it is a stigma that in a country like ours 
when we are celebrating the completion of 40 
years of independence not only poverty 
continuei but destitution also continues. Very 
very poor people who are below the Rs. 3500. -
income mark, as classified by the Government, 
still reside in the States and we cannot help 
their lot. It is all right to talk, debate and fight 
here for persons who are really destitute, 
persons who are poor. But what is their lot? I 
would request the Finance Minister, taking this 
opportunity, to make his consideration pivotal 
to poverty. There are many things which I have 
to say. But time has reached for thanking you, 
and having said all these, I have nothing but 
praise for the Finance Minister though 1 am 
critical of some of his fiscal measures. The 
Budgetary proposals definitely mark a better 
trend and evidencs dedication and also a sense 
of conviction. He has t.. ken care both of 
defence—as the House is aware, by providing a 
better Budgetary proposal for defence—and of 
farming or cultivation; in other words, of the 
soldier and of the farmer. True to the tradition 
of the late Prime Minister Shri " Lai Bahadur 
Shastri he has come out with a Budget which 
reverberates the call of "Jai Jawan, Jai Kisan". 
Let me, Madam with your permission, in the 
end observe that this is a Budget meant for "Jai 
Jawan, jai   Kisan". Thank you, Madam. 

THE  DEPUTY  CHAIRMAN: Now 
the House stands adjourned for lunch and will  
meet again at 2. 40 p. m. 

The House then adjourend for lunch at forty 
minutes past one of the clock. 

The House reassembled after lunch at 
forty-three minutes past two of the clock, 
THE VICE-CHAIRMAN (Shri Jagesh 
Desai), in the Chair. 

SHRI MURASOLI MARAN: (Tamil 
Nadu): Mr. Vice-Chairman, in our opinion 
the Budget presented by the honourable   Shri   
N. D. Tiwari   can   be 

termed as a kajal or sindoor budget. To be very 
clear, it is a cosmetic budget. It provides   us  
with   a  lot  of   cosmetics   to hide the ugliness 
of the economy and the administration. In other 
words, the Budget is like    a    chamelion   
showing    different colours. It is very difficult 
to find cut the original     colour. We  have  to  
clo  seme research to know what the original 
colour is. I  will  come  to  it  later. Moreover, 
when he was presenting the 47th Budget of  
independent   India, in  fact, what Mr. Tiwari   
presented  on   29th   February  was the   fourth   
chapter   of   the   Budget. For the  last  few 
years  this  Government has been  practising  an   
innovation. If     they want to inflict severe 
punishment  on the people, they do it eailier 
than the Budget.. So, when the Finance 
Minister reads his Budget   speech   in  the  
glare  of TV   and Press cameras, he presents a 
Budge: with a  lesser  punishment to  the   
people. The first dose of the Budget came in the 
form of rise in the administered  prices of steel 
and petrol etc., Che second  dose      came when   
the  postal  rates  and  the  tele-communication   
rates   were   hiked       and   the Government   
got  through   these   measures Rs. 1, 200 crores   
Then came the Railway Budget  which  brought  
Rs. 1, 100  crores. Now, with   this  Budget, the   
gross   total of  the   new  levies   comes   to   
Rs, 1, 265 crores. So by means of these four   
loses the   people   of   India   are   going   to   
pay Rs   3, 565  crores. This  is budgeting     by 
instalments and this is the Creatioa      or 
innovation   by   our   Government. As   I have   
already  said, this  Budget      Is   like chamelion  
and it  is  very  difficult  to find its true colour. 
On page 3 the honourable Minister says: 

"In the coming year, the Plan oak-lays for the 
Centre and States in respect of agriculture and 
irrigation are being  increased  by  40 per  
cent. '' 

We know that Budget is a sacred document. 
In fact, the Finance Ministry starts preparing 
it months ahead. But, Sir, in some copies, the 
word "States" have been crossed out in ink 
So, it only lw that in a hurry they have 
prepared the Budget and they have not given 
serious thought to it. Even if you fake away 
the word "States", is it true, as the Finance 
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Minister claims, that 'in the -joining year, the 
Plan outlays for the Centre in respect of 
agriculture and irrigation are being increased 
by forty per cent. "? Thinking it is true, some 
of my colleagues here have been praising the 
Budget saying that it is pro-agriculturist, that 
it is meant to give a new impetus to 
agriculture and so on. No. Sir. I strongly 
differ v/ith them on this In fact, the total 
outlay for this year that is, for the coming 
year, is not 40 per cent increase over the last 
year. But it is less. Sir, shall I read out the 
figures from the Expenditure Budget? If we 
can include in the Central Plan outlay for 
agriculture and allied activities, that is, rural 
development, irrigation and Hood control, all 
these three items joined together, then it 
comes to Rs. 3. 056 crores. But what is the 
amount that is being spent in the current year? 
It is only Rs, 3, 047 crores It means we are 
going to spend about Rs. 18 crores less (nan 
the previous year. This is very obvious. I 
would like to know from the honourable 
Minister how he has arrived at this figure. I 
think this is a deception. Firstly, they have cut 
out the word "and the States" and then they 
say, "agriculture and irrigation". Again, you 
tak; page 19. On page   19, Sir, he says: 

"As mentioned earlier, it has been decided to 
increase the outlays on Departments of 
Agriculture and Cooperation and Water 
Resources by forty per cent. " 

Along with    it they add  something more 
and this is nothing but a deception. 

They are deceiving the people agr icul-
turists, by wrong figures In fact, the amount 
is less. It is not 40 per cent more. I have done 
all the calculations. This is ill to get probably 
a cheap popularity among agriculturists. If 
they are very sincere in their; intentions they 
should have provided for it. But, at the same 
time, the Minister says that, if necessary; the 
Government will make re-allocations within 
the overall Plan outlay for 1988-89 and 
provide for more resources for agricultural 
targets. Sir, it is very clear. In fact, they had 
no intention at all to give top priority to 
agriculture. Perhaps to woo  Mr. Tikhait, who 
is touring the 

Hindi belt like a tornado, they have created 
all sorts of deceptions in the Budget. Sir, you 
are well accustomed to the procedures Of this 
House. I would say that the Budget speech is. 
Misleading the House—not only the House 
but the people of India—to say that they have 
provided for 40 per cent more than in the 
previous year. Sir. not only that. In other 
areas also, they have reduced their outlays in 
agriculture. Take for example, agricultural 
financial institutions. In the current year they 
are spending Rs. 347. 39 crores. But Mr. 
Tiwari has reduced it to Rs. 110 crores for the 
next year. 

Sir. take the rural employment. You are an 
expert in that area and your State has done 
some pioneering work. The hon. Finance 
Minister. Mr. Tiwari, has said in his Budget 
speech—I quote; 

'The main instrument for increasing the 
earning opportunities for those below the 
poverty line is rural employment 
programme. " 

So what has he done with this programme? 
How much has he allotted to this 
development of rural employment? Sir, last 
year when Mr. Rajiv Gandhi was Finance 
Minister he had provided Rs. 1334 crores 
Now Mr. Tiwari has reduced it to Rs. 1259 
crores. Sir, in all areas of agriculture this 
Budget has reduced the outlays I would say 
that they are  paying  poor  attention  to  
agriculture. 

Now, Sir, among other things the much 
talked about thing is the package of measures 
for agriculture Sir, it will be very interesting 
to note that the hon. Finance Minister starts 
with an introduction regarding the package of 
measures for agriculture. Whose package is it? 
is it the idea of Mr. Tiwari or Mr. Faleiro? No. 
He says that he got the guidelines for working 
out the package of measure for agriculture 
from the Prime Minister when he addressed 
the kisans "the other day. " Sir, when did the 
Prime Minister address the kisans "the other 
day?" It was nine days earlier than the 
Budget—on the 19th or 20th—when the 
Prime Minister addressed the kisans. Now, 
Sir, he say» that ne got the inspiration from 
that speech; just like the Raman effect he got.. 
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the Rajiv effect_ So he incorporated it. Sir, 
just imagine this. You were a Minister in the 
State. How can even a small State or anybody, 
create a plan or a scheme within a week's 
time? It is impossible. That is why I would 
say that it is all deceptive. There is no content 
at all In fact, for a moment, after receiving the 
Rajiv effect, ass if under the mesmerism, Mr. 
Tiwari forgot that he was the Finance Minister 
of Indin. 

. He started thinking that he was the Finance 
Minister of Uttar Pradesh. So, just like the 
State Budget, he was giving scheme after 
scheme, one after another, for kisans for the 
peasants for the poor and for the Scheduled 
Castes and Scheduled Tribes who all fall 
under the responsibilities of the  States. Look  
at   Jal- 

Ihi'. ra  and  Kutir Jyoti   It  will     provide 
energy to the pumps and electricity lights. You 
will be knowing that almost all the States  are  
having  such  plans. In  Karnataka   they  fcre   
effectively     implementing the scheme. In 
Tamil Nadu, even during the DMK regime, all 
the villages    were electrified. We   have      
more      energised pumps than any other State 
in lndia. So, why   are   you  duplicating  the   
effort   and stepping into the area and domain 
of the States? i  cannot  understand  it. Recently 
Mr. Hegde said that he was having similar 
programmes in the form of the Ganga 
Kalyanam Balyogi. After so  many years, the  
Centre   is   imitating  the  States. How are   
they  going  to   finance?   Our  Finance 
Minister  says that  the  cost  will  be  met 
through a combination of erants and  loans to 
the State Electricity Boards. You know very 
well  that  almost all the State Electricity 
Boards  are  running in  loss. They could   not  
even   repay  their   interest. So. why should the  
Minister not say that he will   give   interest-
free   loans   or   he   will give  grants?  He   has   
not  come  out  with, those   statements. He   
has   not   committed himself   to   something   
specific. It   is   not only   stepping   into   the   
domain      of   the States, but I think  it is not 
only duplication   but   duping   the   people   
also. It   is being  done     vigorously   in   many   
States. I do not know about the Northern States. 
But  in  almost  all  the  Southern  States, it is  
being done  very  vigorously. 

He has announced a beautiful scheme, i. e. 
National Scheduled Castes and Scheduled 
Tribes Finance and Development De-
velopment Corporation. Sir, it is very 
interesting to note the purpose of this scheme. 
The objective would be to innovate, 
experiment and promote rather than duplicate 
the work of the existing agencies. 1 cannot 
understand 't. Have you been able to 
understand  it. Sir? 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): I have been able to understand it. I 
do not know about you. 

SHRI MURASOLI MARAN: Rs. 50 
crores is the nucleus. 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI); That is seed money. 

SHRI  MURASOLI MARAN; All right. All 
the nationalised banks are having several 
programmes for the same purpose. There   are   
several   agencies   doing      that there. Many 
States are having a separate corporation for the 
development of Scheduled  Castes  and  
Scheduled Tribes. They iare doing well. Why 
are you creating more organisation for the sake 
of an organisation? Sir, that is my question. 
Then, where   are   these  people  living?       
These Harijan and Scheduled Castes people are 
l iving in the villages. We have, 75, 000 vil-
lages. Are you going to open Branches   in all 
those villages?   Is it possible? My question is: 
why do you not leave it to the State 
Governments? If you want, you can monitor 
these projects. This is duplication. This 
duplication will end in waste of mo. ney. 
Generally, there is a feeling      that whatever 
has been announced in the budget will be 
implemented. Last year, when the Prime      
Minister        was        the    Finance Minister 
also, he announced a plan      for creating a 
National Housing Bank. What has happened to 
it?    One year has passed. We have passed the 
legislation also. It has not become operational. 
Then the    Prime Minister  announced  in  his  
budget  speech the formation of securities 
Board. We have not heard anything about it 
later. Then there was Indira Avas Yojna and 
according to that one million houses were to be 
constructed during the Seventh Plan for the 
Scheduled  Castes  and   Scheduled  Tribe3. 
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We have not heard about it afterwards. So, 
whenever they announce something. 1 think it 
means that it is 'tor the time being, for the 
press, for the public, for the poor ST and SC- 
The intention is no! to implement it. Sir, 1 will 
give you another example. With much fanfare 
the Government announced the crop insurance 
scheme. It was welcomed hy one and all- It 
was considered as a boon to the farmers. Do 
you know what happened to it? Do you know 
how much they have allocated this yeat to the 
crop insurance—central plan assistance to 
States and Union territories? Sir, plan 0. 00' 
crores and non-plan 0. 00 crores. Total 0. 00. 
So, not even a single rupee has been allotted 
to a plan which has been created by the 
Central Government. So I would say that you 
are creating all these things just for getting 
cheap publicity. I wil) now tell you another 
thing. After the budget was presented, in the 
customary Press meeting, the Finance 
Secretary stated that for the first time io. the 
budget history of the country the projected 
defence expenditure had been brought down 
by Rs. 500 crores, due to conscious efforts 
made by the Defence Ministry. This is the 
claim of the spokesman of the Finance 
Ministry, the Finance Secretary. But what is 
the [Time bell rings, ). Sir, we were wondering 
and, in fact, we thought of congra-tulating the 
Defence Minister as well as the Finance 
Minister also for having reduced for the first 
time in the history ol India Rs. 500 crores in 
the defence bud-get. But if you probe into the 
budgei papers, the 400 odd pages, we know 
the truth. We were wondering how the Gov. 
ernment of India, the Ministry of Defence is 
spending Rs. 3 to 5 crores Per day crores in 
killing Tamils in Sri Lanka in the name of 
peace keeping, and how is it that they can 
reduce expenditure by Rs. 500 crores. The 
operation is going on, the spending js there. 
How could they economise? How could they 
do this magic'; Sir, when we look into it, I 
think this is the answer. Sir, this has happened 
be-cause of the spending shortfall of about Rs. 
870 crores in defence capital outlay Sir, in 
what areas did they reduce the outlay. In 
ordnance  factories they have reduced 

investment to the extent of Rs. 426 cro 
res. In army equipment they have reduced 
to the extent of Rs. 189 crores. In 
Naval dockyard and fleet by Rs. 46 cro 
res, la aircraft and aero engines for the 
Navy and Air Force by Rs. 130 crores. 
They have not spent the money allotted. 
Perhaps they might have deferred it. Wa 
do not know. One thing is certain. 
They are cooking up these accounts. They 
may be paying this money later also. They 
have reduced spending in strenthening 
our army or our navy. But at the same 
time they have increased Rs. 360 crores 
in defence revenue expenditure. Sir, 
here is the fact. Just because they 
have to spend money in unnecessary 
military adventure or misadventure, 
in Sri Lanka they have increased their 
expenditure by Rs. 360 crores. They 
are misleading the people of this 
country and the Members of Parlia 
ment. The accounts show that they 
have deferred or cut down important 
plan expenditure, investment expendi 
ture. But they have increased the de 
fence revenue expenditure by Rs. 360 
crores. This is hidden clearly in the 
jungle of accounts. Sir, this is 
the        situation.  Sir, I would 
like        to        ask the Fonance 
Minister to tell us the truth. He should be 
candid with the people and the Members of 
Parliament. We should know how much of 
money is being spent every day in Sri Lanka 
on IPKF, how many sepoys and officers have 
been lost, what is our expenditure, because 
we are hearing different stories every day. 

We are told that food for the top officers is 
flown from Madras Irqm the 5-star hotels. 
This is what we are told; it may be wrong it 
may be true. But it is the duty of the 
Government to tell us that this is the 
programme, this is the loss. When the' war 
was going on in Vietnam in America on the 
T. V. they would show that this was the 
casualty list, and this was the expenditure list; 
the Minister would be cross-examined. But 
here, every thing is hidden; people are not told 
anything. 

I do not know the logic of bringing back 
the estate duty in the form of 
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inheritance tax. The hon. Minister says it is 
due to socialistic principle. I am surprised. 
What happened two years earlier? Had you 
forgotton socialism then?, It is a foolish 
answer. For example, when we abolished the 
estate duty, the reason was that revenue was 
very small and secondly, it led a lot of 
litigatiqn, and thirdly harassment to taxpayers 
was there. That is why, it was abolished. Now 
those reasons apply to inheritance tax also. 
What is the amount that you are going to get? 
It will be only Rs. 5 crore   to   Rs. 7 crore..., 

THE VICE-CHAIRMAN (SHRI GESH 
DESAI): Only the wealth-tax payers will be 
affected. 

SHRI MURASOLI MARAN; Even the 
estate duty was fetching about Rs. 10 crore. 
So now it should be less than Rs. 10 crore; I 
think you will accept it. It may be even Rs. 5 
to Rs. 7 crore. What is this amount? It is 
hardly equivalent to the' expenditure on 
security of the "Prime Minister. Why should 
we bring it back? Another thing is, there is 
ulterior mo. five behind it. If you label it as 
estate duty, under article 269, all the 25 
States will have the share, a legitimate share 
out of it. by changing the nomenclature, you 
are deceiving the States. 

SHRI V. GOPALSAMY: A fraud against 
the States. 

SHRI MURASOLI MARAN: If you want 
to bring it back tbe Estate Duty do it fro. m 
the front door; don't bring it through the back 
door. Therefore, I  strongly  object     to  this  
provision. 

Before I conclude, I want to say how we 
are looking after our economy. According to 
calculations made by eminent economists, 
total liabilities of the Union Government 
including not only the national debt other 
liabilities, like repayment of advances due to 
citizens, payment of amount of provident 
fund and other small savings     which     are   
equivalent to Rs. 

2, 24, 000 crores. Not only this; we are 
incurring this year an additional liability of a 
loan of Rs. 13, 000 crore. That means, as on 
date, our liabilities would be Rs. 2, 37, 000 
crores. You divide it by the population of the 
country and it means that, every Indian, man, 
woman and child; is indebted to the extent of 
Rs. 3 crore. Under these conditions, we are 
involved in a bebt trap. NQW, what is a debt 
trap? An officer of the Rerserve Rank of 
India, Dr. SRK Rao, a famous economist—he 
does not belong to opposition parties—says 
that a situation may arise where we may have 
to borrow just to pay interest That is the first 
stage. The second stage is, even if You 
borrow, you cannot be in a position to pay 
interest. That is called debt trap. In fact, we 
are going towards it. Hon. Minister in his 
speech quoted socialism. I also want to quote 
like that. The total additional net revenue is 
Rs. 615 crore*. Out of this, more than Rs. 300 
crores are handed over as a bonanza to man-
made fibre and yam. Out of Rs-300 crores, 
Rs. 180 crores go to the-Reli'ahce industries 
alone. Is it socialism. No, this is not socialism. 
This Government is being run for the benefit 
of a chosen few. Until and unless you mend 
your ways, you will land yourself in  a debt 
trap. 
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THE MINISTER OF STATE IN THE 

DEPARTMENT OF ECONOMIC AFFAIRS 
IN THE MINISTRY OF FINANCE (SHRI 
EDUARDO FALEIRO); Mr. Vice-Chairman, 
Sir, for the last two days I have been sitting in 
this House and listening 'with greatest interest 
to the trend of the debate to the budget 
presented by the Minister of Finance. Mr. 
Vice-Chairman, Sir, I have been in 
Parliament for the last more than ten years 
and may I say this that hardly ever in any 
year had I the privilege of listening to such a 
high level oi debate as I have listened today, 
and yesterday and day before in this House. 
Sir, many valuable suggestions have been 
made. We have people in this House, people 
like you, Mr. Vice-Chairman, who have wide 
experience of Finance and who have been 
Finance -Ministers themselves and that is how 
one can understand the quality of the debate. 

Mr. Vice-Chairman, Sir, very valuable 
suggestions have been made and in fact a 
very broad canvass has been painted and 
delineated which indeed gives, as it should 
give, on the budget a picture as a limited 
instrument of financial mobilisation of re-
sources into the broader canvass of economic 
development and planning. Whilst I pay this 
compliment to each and every Member of the 
House, may I also on this occasion urge that 
we should not base our arguments on 
misconceptions, which will lead to a sense of 
despondency which despondency goes well 
beyond the walls of Parliament into the whole 
country, a despondency which is not justified 
because of the achievements of the 
Government, which    are    indeed        the 
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achievements of the people of this 
country because the Government can 
not achieve anything unless the peo 
ple are with the Government and 
therefore I would give credit to the 
people of this country for the achie 
vements that we have made. And 
therefore this sense of confidence is 
necessary, this sense of confidence is 
justified, and this sense of confidence 
is essential if we are to take on, if 
we are to deal successfully with the 
great challenges ahead which 
we shall undoubtedly 
deal successfully and overcome. Now, I do 
not want to enter into any slinging match or 
discussion or controversy with any Member 
of the House but I must justify what I have 
said, that there have been misconceptions of 
fact and just this afternoon I had the privilege 
of listening to a very eloquent speech of Hon. 
Member and my friend, Shri Murasoli Maran. 
He began by painting a very grim picture of 
the agricultural situation saying that the 
resources have been slashed, they have been 
reduced. All that has happened, Mr. Vice-
Chairman, is that Mr. Murasoli Maran is 
apparently just like me, not an economist, as 
he is not expected to be, and the technicalities 
of the different headings in the budget have 
escaped him I am conveying to you, Mr, 
Vice-Chairm in, that I have since his speech 
given him a detailed note explaining how 
sectoral arrangements had been matched with 
the departments as shown in the budget 
papers and the budget speech. So, there is no 
question... 

SHRI V. GOPALSAMY; But the States 
cooperation... 

SHRI  EDUARDO FALEIRO: If    you 
want me  to spend the whole    afternoon 
explaining  point by point... (Interruptions). 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI); That will be taken care of by the 
Minister. 

SHRl EDUARDO FALEIRO: Ther: is no 
question of any reduction in the agricultural 
sector. The agricultural sector is crucial. It 
has been part of the policy  of   the   Indian   
National   Congress 

from its foundation and since the moment of 
independence, in the very first Five Year 
Plan to develop agriculture because if we can 
tackle the gigantic and crucial problem of 
poverty that we can tackle only by deve-
loping the rural areas, we can tackle the 
problem only by giving increased and more 
and more support to agriculture. That is what 
we have done and continue to do that. 

Let me first go into the speech of Mr. 
Maran. Obviously satisfied with the do-
cument that I have given him, because he has 
now left, but he has made some important 
points, for instance the point has been made 
by him and by Mr. Gopalsamy that we are 
reducing the assistance or the share of the 
States. This is an incorrect thing. I fully agree 
with what Mr. Virendra Verma stated, that 
the States have got to be strong, that if the 
States are not strong, the Centre cannot be 
strong and if the Centre is not strong, the 
States cannot be strong. It is a composite 
whole. It is just one unit that we are dealing 
with. There has been no reduction in the 
assistance given to States. If I may quote 
from the Budget documents, Central 
assistance to States and Union Territories, 
under the Plan, as grants and loans, is to the 
extent of Rs. 7747 crores for 1987-88 and Rs. 
8592 crores for 1988-89. There has been an 
increase, therefore, of more than Rs. 1000 
crore. 

SHRI VIRENDRA VERMA: It is 6 per 
cent increase. 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI); It is 11 per cent increase. 

SHRI EDUARDO FALEIRO; These are 
the figures of assistance, and this is the 
minimum that the States will get. They will 
get even more. Last year they got more by 
drought relief, and the figure includes 
financial assistance given to the States, 
especially this year in view of drought relief. 

Then there is a misconception that we have 
introduced a new technique of raising money 
through extra budgetary methods like 
increasing administered prices. This has been 
there for years and years and years. My 
friend, Mr. 
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Chitta Basu and I were in the other House 
when the party to which I belong was not in 
power. At that time, more number of times 
the administered prices were raised outside 
the budget than at any other time. At that 
time, increases in administered prices of 
several commodities were far more than the 
increase made now. So, let us not go on 
misconceptions, blaming this Goveinment for 
no fault of this Government or that Govern-
ment, because these administered prices are 
the prices; they are not taxes.. (Interrup-
tions). If is because the cost of inputs goes 
up. 

My friend Mr, Verma, is right in saying 
that public sector should not become 
subsidised by the people st large. It is then 
necessary that the prices match the cost; it is 
necessary that technology should improve; it 
is necessary that the product should become 
better, and for all this, they must have their 
own resources. Therefore, as I said, this has 
been done before; this was done when the 
other party was in power, and this has besn 
rightly done now by this Government, 

SHRI V. GOPALSAMY: But thi hike is 
unprecedented. 

SHRI EDUARDO FALEIRO: It is not. 
Perhaps in a sense it is lower than what it was 
earlier. 

Mr. Maran also made another point that 
Defence expenditure has gone up by Rs. 3600 
crore because Of IPKF operations. I am 
referring to it because of the sensitive nature 
of the issue, which is very topical. Therefore, 
I say that it is entirely incorreet I would have 
used the word 'false' but let me say that it is 
untrue. The additional expenditure is due to 
two instalments of dearness allowance, 
bonus, interim relief, pay revision etc., 
totalling Rs. 600 crores and on top of all this, 
there is a net saving of Rs. 200 crores on 
revenue account. So, we should not create a 
situation in which, for instance, we show the 
States as victims as Mr, Maran again did by 
criticising the wealth tax which fte says is a 
new name on abolition of the estate duty and    
that the Central 

Government is raising resources and denying 
a share to the State Governments. Here I 
would say for the benefit of Mr. Gopalsamy 
and for the benefit of the House that no 
decision has been taken on how to share the 
resources that will come out of this. 

The purpose of intervention, Mr. Vice-
Chairman, is to point out that this year we are 
celebrating and we have celebrated 40 years 
of attainment of freedom. This is the most 
valuable achievement which must be 
cherished and strengthened, but along with 
this political freedom we have attained in a 
large manner economic freedom for all 
sections of our people, particularly for poorer 
sections of our people. We have attained this 
and this is unique in the whole world, unique 
for developing countries. The progress that 
we have made—there Mr. Chitta Basu will 
not appreciate—has been the parliamentary 
form of democracy, assuring to every in-
dividual the fundamental right, assuring to 
every individual the right to send a 
representative to this august House, the right 
to debate and the right to dissent. And this is 
unique in the history of the developing 
countries, unique in the history of the world 
as a whole. 

SHRT V. GOPALSAMY: Unique in 
starvations, that is all 

SHRI EDUARDO FALEIRO: I will 
give   figures. 

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI'): He will not keep quiet. You  
go on. 

SHRI EDUARDO FALEIRO: He will 
neither give facts nor keep quiet, I know that. 

I would like to give the House some of the 
economic indicators which will show the 
progress that we have made in the economic 
field over the last few decades since 1950-51. 
In 1950-51 the per capita net national 
product, taking 1970-71 as base, was 466; it 
has increased to 1869 in 1986-87 That is, the 
net national product has increased by more 
than four times during this period and this has 
been done  by this Government, by the Con- 
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gon Government, under the Congress policies 
and with a particularly democratic process 
throughout, ours being one of the most 
vibrant parliamentary democracies in the 
world. 

SHRl SATYA PRAKASH MALAVI-VA: 
Under the leadership of? 

SHRI EDUARDO FALEIRO  Under the 
leadership of our leaders, who incidentally 
were their leaders also at some point or the 
other. I am happy to say this because most of 
the members of the opposition have been 
members of the Indian National Congress at 
some point or the other. 

SHRl V. GOPALSAMY; That canvas was 
totally different than today's Rajiv Gandhi 
Government. 

SHRI EDUARDO FALEIRO: That is not 
what the people say, that is what Mr. 
Gopalsamy says. 

PROF. C. LAKSHMANNA (Andhra 
Pradesh) j It was a Congress without aharn 
and this is the Congress with aham. 

SHRI V. NARAYANASAMY: (Pon-
cherry); He has no knowledge of the 
ideology of Congress. 

SHRI EDUARDO FALEIRO: The index 
of industrial production, taking 1980-81 as 
the base, was just 18. 3 in 1950-51, now it has 
risen to 154. 8. This has been the tremendous 
progress on the industrial front that we have 
made in just 30 years. The index of 
agricultural production with which many 
members of the Opposition and some of the 
members of the ruling party are concerned 
and rightly so, has increased from 58. 5, tak-
ing 6970 as base, after the green revolution, 
to 152. 6 in 1986-87, this is the last year  for 
which statistics  are  available. 

There has been a lot of criticism here that 
we are wasting money in revenue 
expenditure that we are not forming capital, 
we are not able to build up assets. Gross 
domestic capital formation, as percentage of 
GDP, has increased from 10 in 1950-51 to 
23. 4 in 1986-87. Of course, there are also the 
social indicators of which this House and all 
Of us, the Government 

and the Opposition and all of us must be 
aware of. Among them population corner the 
first. Much of our achievements in this 
connection are not visible. This is due to the 
substantial increase in population. The 
population in millions in 1950-51 was 361. 2. 
In 1986-87 it has risen tremendously to 781. 4 
million. We must admit this. Within this short 
petiod it has more than doubled. The birth 
rule has gone down slightly from what it was 
in 1950-51 at 39. 9 per thousand to 32. 48 per 
thousand. But the death rate per thousand has 
been reduced tremendously. This is due to the 
enormous increase in health care facilities, 
medical facilities, better food, better nutrition 
and it has decreased from 27. 4 in 1950-51 to 
11. 18. So this decrease in the death rate 
coupled with the not much increase in birth 
rate has led to the sitaution which we are con-
fronted with at the moment 

Mr Vice-Chairman, Sir, without going into 
decades, I would just point out what has 
happened over the last few years. I do not 
want to mention the progress of over 30 
years. We are making progress and this 
Government has been making progress every 
year and everyp year there has been progress 
over the previous year. I could just show this 
with reference to the very dramatic and sad 
situation that occurred in the country this 
year—• i. e. the drought situation The 
drought this year makes some friends 
opposite laugh because the situation is so 
good, but that drought has been 
unprecedented in the history of the country, 
has been the worst in the century. And in 
spite of that, Mr. Vice-Chairman, if we com-
pare the situation flow with what the ation 
was just in 1979 when the drought was much 
less in scale, yon will appreciate what 
progress has been made and economic 
stability attained from 1979 to now. In 1979, 
when the drought was much less, the 
wholesale price index in nation went up by 21 
per cent, while this year, with drought which 
is much greater in magnitude covering all 
States of the country in North, South. East 
and West, we have fortunately, been able to 
contain the inflation of the wholesale price 
index at 9. 4 per cent that is less than half of 
what it shot up in  1979. 
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Agricultural production as a result 
of drought will naturally decline and 
has declined sharply. It has declined 
in the year by 10 per cent. However, in 
dustrial growth will exceed 88 in this 
vear in spite of the drought, as com 
pared to a decrease of minus 
1. 7 per cent in 1979. This is the pro 
gress that we have achieved just in 
these few years 

The overall economic growth in that 
drought which was much smaller in scale 
went down by 4. 7 per cent and this year it 
will be positive, a small positive of 1 to 2 per 
cent. This is the progress we are making. This 
is the progress of which the nation as a whole 
must be proud of and the progress for which 
the Government, I am sure, does not deserve 
to be abused, and at least deserves to be com-
plimented on the efforts that it has put in and 
the efforts that have borne fruit. 

The policies that have led to these 
achievements, which are not small 
achievements, are the po'icies which have 
been with the Congress Governments from 
the very beginning and which continue even 
now with renewed vigour. Those policies on 
the economic front are the policies of growth 
with social justice, those policies on the 
economic front are the policies of self-
reliance, those policies on the economic front 
have as the thrust area of economic 
development the removal of pove. ty. 
Removal of poverty is priority number one of 
every Congress Government and this is being 
pursued with even greater vigour now under  
Prime   Minister  Rajiv   Gandhi. 

SHRI V. GOPALSAMY: On "Reliance'' 
point we agree! 

SHRI EDUARDO FALEIRO: These 
obsessions, we need not take note of. 

PROP. C LAKSHMANNA- Could you 
tell us the number of people be- 

low the poverty line last year      and what is 
this number now? 

SHRI EDUARDO FALEIRO: I have the 
highest regard for Prof. Lakshmanna. All I 
can tell him is that three has been a decrease 
in the percentage of population, and I will, in 
a moment, say why this decrease has come 
about. I will just restrict myself to a limited, 
area, to my area and. instrument of economic 
development—i. e. the banking sector and 
also sometimes we forget when we mention 
banking the allied sector, which is  the sector 
of insurance industry. 

In 1969 when Shrimati Indira Gandhi stood 
on the floor of Parliament and moved for the 
\\nationalisa-tion of the banks, she said that 
the banks are a powerful vehicle of economic 
transformation, that the banks cannot be 
monopolised by any elite, that there cannot be 
banking for a class but that banking should be 
foi the masses, and that, therefore; the banks 
must not merely serve these purposes which 
are the overall economic purposes but that 
they must also be owned publicly. Therefore, 
the banks were nationalised. I am happy that 
the banks, the staff in the banks, the people 
working in the banks have come up to the 
expectations and have done extremely well in 
the course of the period. And I compliment 
them for this. 

The number of rural branches has gone up 
from 1832 at the time of the nationalisation 
just in 1969, which was 22 per cent of the 
total number of branches, to 30, 444 branches 
which works out to 56. 2 per cent of the total 
number of branches now. There has been 
increase, therefore, and, in this; the thrust to 
rural development is reflected in the growth 
of the branches of the banks in the rural areas 
by more than double the percentage and many 
many more in terms of numbers. 

As far as the activities are concerned in the 
agricultural sector, the direct  agricultural  
advances  of       the 
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public sector banks has gone up from just Rs. 
40 crores in June, 1969 to Rs. 9, 568 crores in 
September, 1987. Thii is the dimension, the 
rural dimension that the banks have taken. 
The banks, in the different programmes which 
have been mentioned here, the IRDP, the 
RLEGP and other programmes, have moved 
from the traditional concept of security-
oriented lending to the concept of viability in 
which the man who gets the loan is not asked 
whether he has the money, whether he has the 
security. What is asked and what one tries to 
find out is if he is capable of making pro-
ductive use of that money, if he is nonest and 
hard working. Even if he does not have a 
security in the scheme, the money is given. 
This is the concept which has been brought 
about by the nationalisation of the banking  
industry. 

Since Prime Minister Rajiv Gandhi came 
to. power, as I have said Mr. Vice-Chairman, 
there has been this thrust. This orientation or 
removal of poverty, this orientation for the 
rural sector, this Orientation for the weaker 
sections has been reiterated with an 
increasing vigour, and this has been reflected 
in the perfomance of the banks. I am on this 
point of vehicles  of this transformation. 

On the priority sector advances the target 
was 40 per cent of the total credit. The 
achievement in September, 1984 when this 
Government came to power was 40. 9 per 
cent. It has been increasing consistently in 
favour of direct advances for agriculture and 
for the priority sector as a whole and stands 
from 40 per cent just three years ago to 45. 3 
per cent in September, 1987. Similar com-
mitment has also been shown in the increased 
assistance to the weaker sections. The 
percentage of achievement which was 8. 8 
per cent of the total credit given, has 
increased from September, 1984 every year 
to 9. 8 per cent. 10. 8 per cent and stands in 
Sep- 

tember, 1987 at 11. 4 per cent. Thia shows 
the commitment of the banks to the weaker 
sections in furtherance of the direction given 
by Prime Minister Rajiv  Gandhi. 

As far as the DRI advances are concerned, 
the target has been 1 per cent but has been 
consistently exceeded, though by a small 
margin. But what has increased substantially 
as far as the DRI advances are concerned, is 
the advances or the percentage of advances to 
the Scheduled Castes and the Scheduled 
Tribes. The target was 40 per cent of the DRI 
advances, and this percentage has been in the 
last three years ranging from 49. 4 per cent to 
50. 9 per cent. This shows the commitment to 
the Scheduled Castes and the Scheduled 
Tribes of this Government and is reflected in 
the banking sector. I would like here the 
cooperation of the Members also, because I 
realise it is not enough that the Government 
should have schemes. It is not enough that 
banks should have good schemes. The banks 
and the Government and the Government 
officials and banking officials are doing their 
best. They are very capable people_ But if the 
schemes are to fructify and fructify fully, then 
it is necessary that the people at large and 
particularly the representatives of the people, 
political workers and social workers should 
also be involved. But I would like to say this 
and announce in the Parliament that we have 
given these instructions to Managers anj other 
senior personnel of the banks in furtherance 
of our decision to give a thrust to the rural 
areas. We have instructed all senior 
executives including Chief Executives to visit 
rural branches on a regular basis to familiarise 
themselves with the functioning of the rural 
branches. We have asked the controlling 
officers viz. Divisional Managers and Region-
al Managers to visit all their rural branches at' 
least once in three months with a design check 
list to supervise and monitor the functioning 
of the rural branches to have a con- 
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tinuous interaction with branch functioning on 
a periodical basis. AH the rural banks have 
been asked to declare one day in the week as 
dis-oursement day during which the branch 
will disburse all loans. All rural branches have 
been asked to declare one day in a week as 
non-banking business worKing day. On this 
day the Officers of the rural branch are 
expected to visit the field areas on a pre-
determined basis. They are required to interact 
with the persons in the villages they visit, 
particularly the weaKer sections of the 
population. 

Further, for the customers in 
genera^ not just the rural cus 
tomers, we have also given 
some instructions. I am sharing 
them with the Members of the House 
because we want these instructions to 
be implemented. But if there are 
some lapses or some omissions they 
can bring them to our notice so that 
they can be implemented. That is 
why we are making these instructions 
known in public. To facilitate regu- 
lar and periodical inter-face with cus- 
imers, bank observe 'customers day' 
on i5th of every month or the follow 
ing working day if 15th happens to 
be a holiday. On that day the Chair 
man, the Managing Directors or Exe 
cutive Directors> Zonal; Managers, Re 
gional Managers, Branch Managers 
make themselves available at their 
office between 3 and 5 p. m. to meet 
the customers without any prior ap 
pointment. Such meetings are intend 
ed to attend to specific complaints of 
the customers and also to assess the 
qualityrBecause it is believed that it 
is not sufficient to have schemes, it is 
not sufficient just to work here it is 
necessary that the whole machinery 
and the people who carry out these 
schemes, should be alert to the rural 
thrust our economy and to the 
banking sector. They should be alert 
towards the needs of the weaker sec 
tions. Therefore, these formulations 
and pre grammes 

SHRl GHULAM RASOOL, MATTO 
(Jammu and Kashmir); You should monitor it 
at the highest level also. 

SHRI EDUARDO FALEIRO; I    am 
monitoring it at the highest level under the 
instructions of the Finance Minister. I am 
doing that and I win continue doing that as far 
as possible even during Parliament session 
also visiting every State, but then one man 
cannqt do. All Ministers by themselves cannot 
do. Officials of the Government cannot do. 
Banks cannot do. We need the vigilance on 
the part of all of us. Therefore, we welcome 
Parliamentary democracy and we also wish 
your cooperation in seeing that something sets 
it right. 

 

SHRI EDUARDO FALEIRO: I will say 
that we have to come down. We will come 
down and I personally will come down with a 
heavy hand on any evidence of corruption. 
Heaviest possible step will be taken to see 
that these things do not happen. But... 

 
SHRI EDUARDO FALEIRO: But then 

there is one operative word here and that is 
evidence, it is not appropriate to make    just 
general    allega- 
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tions. I would request the hon. Member to 
give me some proof, and specific instances,, 
not just general allegations of corrupti. on 
here and there. These are allegations which 
cannot be.... 

 
SHRl EDUARDO FALEIRO; One would 

call this as baseless. He says "Every single 
manager is taking 10 per cent commission". 
That definitely is not going to end corruption. 
It only  creates... (Interruptions) 

 

THE VICE-CHAIRMAN (SHRl JAGESH 
DESAI); He said he would take hardest 
action, what more you want. 

 

SHRl EDUARDO FALEIRO: I am not 
prepared to accept generalised and 
unqualified accusation that all branch 
managers of banks are taking commission. 

 

SHRI    EDUARDO    FALEIRO: It is 
an abuse of parliamentary freedom. It 

should not be tolerated. If there are 
any specific points --------- 

 

SHRI EDUARDO FALEIRO; We speak 
often about banking but sometimes with 
neglect. 

I take this opportunity to mention an allied 
sector which is the insurance sector. We have 
nationalised both Life Insurance and General 
insurance. Both in the Life Insurance and 
General Insurance sector we have again 
given this thrust for the rural areas and for the 
weaker sections. 

We are now on    the    threshold   of 
launching LIC    into    social    security 
schemes, LIC    is    operating   several group 
schemes aimed at weaker sections  like 
railway karmadharis, shop assistants, etc. 
Now, we have decided in this budget that LIC    
will create a Social security fund of the order 
of Rs. 100 crores. LIC will also        announce 
group insurance scheme      for those     
sections who work On     daily wages or 
whose employment is casual so that 50 per 
cent of the cost of   insurance premium 
towards this scheme will be met   from the   
social security fund and the balance 50 per 
cent wi31 be payable by the    beneficiary    
concerned. Simultaneously^ we have also 
decided that LIC will operate an   insurance 
scheme for IRDP beneficiaries and in case of 
death of IRDP beneficiary, the widow or 
children of    the family will get some money 
without payment of premium and the Govern-
ment will bear the cost of his premium. 
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As far as General Insurance is concerned, I 
would like to mention here that it does not 
exactly relate to the rural insurance. But 1 
must mention here because just yesterday I 
reviewed this programme of Adalats lor the 
cases of motor vehicle accidents^ I know 
how much hardship sometimes people who 
are victims of these motor vehicle accidents 
have to undergo in order to get some 
compensation. Now, G1C has decided and 
has already held some Adalats where there is 
interface and victims are paid immediately 
and this has created tremendous benefit and 
we want to extend this. 

Just to give what we have done in this 
regard between January and August, more 
than 4, 000 complaints of motor vehicle 
accident cases have been settled by Lok 
Adalats. From August to December we had 
kept the target at 6, 000 cases but we have ac-
tuary settled 16, 900 cases and thereby paid 
more than Rs. 50 crores by way of 
disbursement. 

SHRl V. GOPALSAMY; I appreciate that. 
But have you got any idea to increase the 
compensation amount also? 

SHRI EDUARDO FALEIRO: This is in 
the Adalat. Naturally by negotiations and by 
sitting across they can settle. But it all 
depends on the parties to agree to the 
compensation. If they do not agree, they can 
always go to the court but there is no fixed 
scale of compensation. It depends on the 
nature of accident and circumstances of the 
case. But going through the rural thrust of 
general insurance, a group insurance scheme 
for landless agricultural labour all oyer the 
country has been created. The entire Premium 
willbe borne by thee Government of India and 
if any landless agricultural labourer dies in 
the course of his work, his family straightway 
will get Rs. 3, 000 without payment of any 
premium. 

 THE VICE-CHAIRMAN (SHRl JAGESH 
DESAI): I think, in accident, cases double the 
amount is to be given. 

SHRI    EDUARDO    FALEIRO: Sir, as far 
as my   knowledge   goes, it   is Rs. 3, 000/-    
but I can    check it. 1 must, however, say   that    
we   have several other schemes lor general in-
surance like    catttle    insurance, hut 
insurance, a new Scneme that we have 
introduced and if the hut of a landless labourer 
gets    burnt by accident, immediately, he will   
get some    compensation, if his    cattle die, he   
wiu get compensation, NOW I must admit and 
here I seek the cooperation of all the hon. 
Members that in respect   of many of these    
schemes, there is    no awareness as far as 
potential beneficiaries or target groups are 
conceraaed. Now   a landless  agricultural 
labourer who is     there in a village   and who 
does not know that schemes exist, if he   dies, 
though   he   is   entitled   to compensation, 
more often    than not, the members  of  his 
family  are    not at all   aware   of it. We   will 
try   to simplify the procedure. But the most 
important    thing is to create   awareness 
among the    people    that    these schemes 
exist. Tell them, please take benefit of  these 
schemes and thereby, 1 seek the    cooperation 
of the    hon. Members, the top rung of the 
political  workers   tyecause  the  awareness 
this motivation can only be achieved by 
political and social workers      and also  
cooperation  is  necessary  if  you want  to  
have  these group insurance schemes for 
railway    porters, karam-charis and others. 
Hon. Members   of Parliament  who   are  
involved  in  the trade  union     movement, can     
very well get involved in this so that   this 
benefit goes   to the weaker    sections. Mr. 
Vice-Chairman, you  were     right and I must     
admit that in case     of accidents, this 
compensation now has been increased    from 
Rs. 3, 000/-   to Rs. 6, 000/-. 
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SHRl EDUARDO FALEIRO; 1 
would like to soneclude on this note 
that we have made substantial pro 
gress of which all of us must be 

proud. The Government should be 
proud and the people of this country 
should be proud of it. The Opposition 
also should have deserved a measure 
of credit because many of their sug 
gestions are taken by us and we will 
continue to do that. Now, we must 
keep on implementing this and on 
this implementation your involve 
ment is necessary. Buat what is more; 
important is that in the heat of poli 
tical argument, we should not create 
a climate of despondency which is 
entirely unjustified. We should not 
reduce the faith of our people in 
themselyes because these are their 
achievements and f we face these 
challenges with confidence, our peo 
ple will definitely overcome the great 
challenges ahead and we shall suc 
ceed. I thank   you    very    much 
(Interruptions) 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI); No, no. After the budget reply is 
over, then you can ask Mr. Tiwari who is 
going to reply. 

PROF. C. LAKSHMANNA: I would 
simply ask whether it is a fact or not that the 
repayment and debt servicing as on today 
stands at 50 per cent even according to the 
Government. 

SHRI EDUARDO FALEIRO: How 
much? 

PROF. C. LAKSHMANNA; 50 per cent. 
Rs. 27, 000 is the borrowing and Rs. 14, 000 
is the debt servicing and interest as on today, 
50 per cent and if things go as they are, will it 
not be sufficient to borrow only to pay the 
interest by the year 1992-93? It he says, no, 
that he will be able to make a policy 
statement by which he will avoid the 
situation, of course, there won't be 
despondency and we would be very happy. 

SHRl EDUARDO FALEIRO-. I am 
surprised that Professor Lakshmanna should 
put this type of question. Let 

me say this that whatever debt servicing we 
are honouring is not out of borrowing and it is 
not 50 per cent. It is roughly 20 per cent of 
our own money that we earn out of exports, 
invisibles, tourism and so on and so forth and 
this money also if we have borrowed, we 
have borrowed from the IMF in the earlier 
period up to 1984. 

THE VICE-CHAIRMAN (SHRl JAGESH 
DESAI): He is talking about the internal 
borrowing   Mr. Minister. 

SHRl EDUARDO FALEIRO: I am telling 
about. the external borrowings and this is the 
position because this point has also been 
raised by Mr. Virendra Verma that we are 
borrowing money from abroad and paying it. 
This is not correct It is our own money and it 
has been put to good use. About internal 
borrowing also, there is no such question. 
What we are doing is to create assets. We 
have to moderniss our industry. We have to 
improve the lot of our people. And we are 
doing these. We are borrowing very 
cautiously and for productive purposes. There 
is no reason why he should have such 
misapprehension;. 

SHRI NIRMAL CHATTERJEF (West 
Bengal); You know that you have a revenue 
deficit which is largo: - than the total deficit. 
By definition this means that you are going to 
resort to deficit financing or borrowing in 
order to finance your consumption 
expenditure and not for productive purposes. 
This is my definition. How do you controvert 
it? (Interruptions) Twenty-four per cent of 
your current   external... (Interruptions) 

PROF, C. LAKSHMANNA: There is a 
document. I will just  read out. 

THE VICE-CHAIRMAN (SHRl JAGESH 
DESAI): No. No. 

SHRr PARVATHANENI UPENDRA 
(Andhra Pradesh): It is relevant. 

PROF C. LAKSHMANNA: This is a 
Government document. I will read out this so 
that he may r\ot have further misgivings 
about this. This is a statement laid on the 
Table of the House, Rajya Sabha, 
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in reply to part (a) and part (b) of Starred 
Question No. 295 on 15-3-1988. It gives the 
external and internal debts position of the 
Central Government as on 31-3-19«8. 
External debts covered at the average 
exchange rates for February 1986—Rs. 36, 
855 crores of which hard currency—Rs. 35, 
732 crores and vupee currency—Rs. 1133 
crores. That is about external debts. Internal 
debts of Central Government—Rs. 1, 70, 834 
crores. Interest payment in 1987-88 estimated; 
interest on external debts—Rs. 1034 crores. 
Interest on internal debts of Central Gov-
ernment—Rs. 10. 416 crores. This is the 
information given by the Goveinment. I 
would like the Minister to react on this and 
then assure us that in spite of this, there 
should not be urgency on the part of us to 
point out to him, that it is despondent on the 
part of the people to react on the situation. 
Then he should give us a reassuring new 
picture emerging out of this. (Interruptions) 

SHRI EDUARDO FALEIRO: I would like 
to say that a lot of these figures have been 
quoted, A lot of impressions like this have 
been created. Yesterday, some members 
quoted from a particular newspaper, from a 
particular person and this definitely is a 
misconception. (Interruptions). 

PROF. C. LAKSHMANNA; If these 
figures are misconception... (Interrup 
tions).  ; 

SHRI PARVATHANENI UPENDRA: It is 
an answer to a Parliamentary question. 
(Interruptions) 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): The Minister will reply. 
(Interruptions) This is only an intervention. 
At the time of reply, the Minister will reply. 
(Interruptions) 

SHRI  NIRMAL CHATTERJEE: The 
borrowing is equal to almost the vrational 
income. (Interruptions) 

PROF. C. LAKSHMANNA; If this is a 
misconception, if this is a misapprehension, 
then, I think it is a serious ques- 

tion and that has to be tackled very seriously. 
I challenge that this Government is... 
(Interruptions) 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): Please do not make any comments. 

SHRI G. SWAMINATHAN (Tamil Nydu). 
Mr. Vice-Chairman, Sir, i was supposed to 
speak here alx>ut 4 o'clock. Then the Vice-
Chairman informed me that the hon. Minister 
is going to make an intervention. From that I 
understood that 't would be an intervention. In 
niv. experience of about two years here, and 
the hon. Minister has about ten years of 
Parliamentary experience, I have understood 
that an intervention will normally mean a few 
minutes. I have never expected it to be for 45 
minutes. It became almost a reply. I was a 
little worried whether the hon. Minister was 
making a reply to Uw Budget discussions. 
That was the misconception created here. 
(Interruptions). 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): He has only made an intervention. 

SHRI Q. SWAMINATHAN: The reply 
has to be   made by the hon. Finance 
Minister. Because the hon. Minister made 
such a detailed intervention --------- (Interrup 
tions). 

THE VICE-CHAIRMAN (SHRI JA 
GESH DESAI): A minister can intervene. 
That will be in the time of the Congress 
party.   

SHRI G. SWAMINATHAN: Whatever it 
may be. Normally interventions are very 
short, not of this kind of a duration... 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): He has taken the time of 
the Congress.   

SHRI G. SWAMINATHAN; He might 
have taken the time of the Congress but what 
happened is some misconception has been 
created and some of us thought that it was a 
reply to the debate. Normally the Finance 
Minister used to be here but now the 
honourable Minister of State is here. 
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Because of this confusion the Members 
started arising so many questions and he was 
replying to them. 

Anyway, while coming to the actual Bud-
get I am reminded of an old story of four 
blind persons visiting an elephant. They were 
all blind and they could not see the elephant 
with their eyes. So they started feeling the 
elephant by touching it. One blind man 
touched the tail of the elephant and said the 
elephant seemed to be like a big snake. 
Another man felt the leg of the elephant and 
exclaimed the elephant was something like a 
pillar. The third man felt the body of the 
elephant and said it was like a wall. And the 
fourth man said something else. This way 
each of the four blind persons gave his own 
interpretation of the elephant, according to his 
own viewpoint... 

SHRI GHULAM RASOOL MATTO: If 
you would kindly yield for a minute. With 
regard to this story of elephant and six blind 
people, I am reminded Of a Persian 
Philosopher, Hakim Sinai who said, Alas, if 
only one of these six people had even a small 
ray of eye sight he would have told all the 
others of the real situation. 

SHRI G. SWAMINATHAN: Yes, but has 
the eye sight to be able to describe th; 
elephant correctly? From the Treasuiy 
Benches the honourable Minister said he 
alone had the power of sight and all others 
were blind. Bach one is going about it from 
his own viewpoint. Nobody is able to get a 
very clear picture of the Budgei of Rs. 66, 000 
odd crores. There has been discussion for the 
last three days here and there has been 
discussion for so many days in Lok Sabha, 
and so many ideas have been thrown up, so 
much of information has been supplied, so 
many figures of tihe Budget. The problem is 
when you actually go deep into the Budget, 
you are inundated by so many figures and no 
one knows whether or not or to what extent 
they are true. Somebody talks about a debt 
trap in India, somebody els; talks about a debt 
trap abroad. Someone talks of foreign 
investments, someone else of foreign returrB, 
and so on. Theie is a lot of confusion arising 
out of these figures. Therefore, utimately T 
thought I     should 

speak something about the broad trend of the 
Budget and    not go deeper into the maze of 
figures. My honourable friend fro the 
Congress Party, Mr. Masodkar, dealt with the 
broad tread and    policy of the Budget. I 
personally feel that We have been following a 
certain Budget    pattern over a period of time. 
I was one who co\ngratulated the honourable   
Finance Mi-nislci for presenting a fine Budget. 
And when I congratualated the Finance Minis-
te- it that time, it was because going   by the 
legacy we had over a period of time, nobody 
could present a perfect budget in the kind of 
situation in which he was placed, nobody 
could start a budget from a clean    slate. There      
had      been      so many    budgets     before      
and   so    many policies   over a   long period 
of      time. So here too   the Finance Minister      
had to depend upon the legacy he had 
inherited over all these years in this country. 
The way we have been going about the Budget 
all these years after independence, we have 
been trying to build a welfare State. This  
trend   is found  not   only   in India but all 
over the world. Everywhere the attempt is to 
build a welfare State, whether in the 
underdeve!op?d countries or in the    advanced 
countries. Even is     the United States they 
have so many welfare measures. One of my 
fariends recently visited the United States on a 
study tour. While  we  talked  about  the  Chief  
Minister   of Tamil Nadu introducing a mid-
day meal  scheme  in  Tamil  Nadu, my friend 
told me that a similar scheme had already been 
there  in America; they were also giving free 
meal to children. Th?re also they have various 
welfare measures, various sickness benefits, 
measures ertending various benefits t° the 
people. And it is so in the U. K. also. They 
have been having a lot   of welfare measures 
in that country. So, this welfare system or 
welfare economy as we   call it is not  
confined  to    India only, but it is prevalent in    
many other countries  of the world. In  many 
countries this is being followed and in the 
communist countries they have got a planned 
economy   and  that  is  also     a   sort      of 
welfare economy and that is also to develop 
the economy for the good of the people. But T 
am talking of •-onirics other than socialist  
corntries. Wherever  we    have 
tried this welfare economy, what is ultima- 
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tely happening is that when the people get 
everything from the Government over a 
period of years, the people want everything 
done to them by the Government. Suppose 
there are no schools. Then they want the 
Government to start the schools. Suppose 
there are no colleges. Then they want the 
Government to start the colleges. Suppose 
there are no hospitals. Naturally, they want 
the Government to itart the hospitals. 
Suppose there is not enough food. They want 
the Government to give them food. So, my 
point is that it is the Government which has to 
give them these things. Suppose there are no 
medical colleges. They want the Government 
to start the medical colleges. So, they want 
the Government to give them everything. 
This happened in Tamil Nadu. Our former 
honourable Chief Minister was going through 
some villages during summer time and he 
found some ladies walking in the hot sun 
without any slippers on thieir feet. He asked 
them: "Why are you walking in the hot sun 
without any slippers?". The ladies said; "We 
don't have money to buy slippers. You please 
grant us money fjrom the Government. " So. 
in the last Budget, our honourable Chief 
Minister made some provision and asked the 
concerned departments to supply them 
slippers, to supply slippers to lakhs of ladies, 
to a lot of poor people. Ultimately, what 
happens is that if they do not have enough to 
eat or enough of anything, they approach the 
Government. Even dhotis and saries were 
demanded and these were nlso given by the 
Government to the poor people in drought-
affected ireas and in certain other areas. They 
have been; -; ven these things. Ultimately, 
what happens is this: Suppose somebody ; s 
having e daughter and is not able to get 
admission for her. Naturally, he is not able to 
eo to the Government. When i he people are 
not able to go to the Government, they go to 
the politicians. Suppose T am an MLA. 
Formerly, I was a Member of the Legislative 
Council If 'hey do not get admission in a 
college, they immediately go to the legislator 
saying, "Yon are in the Government. You 
must get me the admission. " A funny thing  
tupiened  when   T  was  T   Member 

of the Legislature in Madras. Somtbody told 
me. "You are going to many places. I have a 
daughter who is not married. Can you find a 
husband for her?" This one request was made 
to me I said, "It is not the job of a legislator. 
You have to find from your own kith and kin 
or from others. " He said, "No, Sir. You are a 
representative of the people and you are in the 
Government. I think this is also a part of your 
duty to find a suitable husband for my 
daughter because you are going to so many 
places. " This is what he said: Another request 
came to me. At midnight, somebody knocked 
at my doors and asked me about the place 
where her daughter could have an easy 
delivery. He asked me which would be the 
best hospital in Madras city because he 
wanted to take his daughter. He said, "I want 
to take my daughter most probably now itself 
because I have to go by car tomorrow 
elsewhere. Can you tell me about the best 
gynaecologist in Madras city where she can 
have a safe lielivery?" Ultimately, what 
happens is that the people of the country want 
the Government to do everything. If he is a 
legislator, a Member of Parliament or an 
MLA or an MLC, they want him to intervene 
and to get them whatever they want. 
Ultimately, under this welfare economy what 
we have done is that we want to do so many 
things in a poor country to many crores of 
people. Somebody was suggesting that 
poverty in our country is also increasing. I 
think Mr. Lakshmanna was saying that the 
number of people who are becoming poor is 
increasing and the. honourable Minister was 
saying that the percentage of such people is 
becoming less. One of my friends was narrat-
ing how many people were below the po 
eriyerty line during the First Plan period, how 
many in the Second Plan, how many in the 
Third and so on up to the Sixth Plan and he 
was saying that the number of people below 
the poverty line is growing more and more in 
every Plan. So, this gentleman was asking a 
question: "You are in Parliament. Can you 
answer one question?". I said; "What is your 
question?". He said: "How many Plans do you 
require to make everybody poor in this 
country?"! Ultimately, what is happening is 
that everybody wants 
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everything 10 be done to them. 
Naturally, the Government should have a lot 
of resources. How do they raise resources? 
They raise resources by way of direct 
taxation, they raise resources by way of 
indirect taxation and then they raise resources 
by borrowing, both internal and external, and 
that is the third source. When all these things 
are exhausted they go to the fourth source 
which is deficit financing. They go in for 
deficit financing and if the money is less still 
or insufficient, then they want to get surplus 
funds from the public sector undertakings 
which they are not getting. 5. 00 P. M. 

And, then, if you think that money is 
not sufficient they go in for administered 
prices. When they go in for administer 
ed prices, and somebody says that it is 
inflation, they say-. No, no, it does not 
have inflation but this is from the point 
of view of making the public sector units 
viable. By increasing the prices they 
make it viable. Over a period of thirty 
or forty years we have had this source. 
Ultimately where do we end ? If we 
really think about this matter when we 
started with direct taxation and with this 
welfare economy, socialism, planningo, 
etc., there was a limit, I think, during a 
particular period, when direct taxation 
went up to 97 per cent. With income- 
tax if you try to accumulate wealth you 
pay wealth-tax. And if you do not want 
money and you give it to somebody then 
you pay gift tax. And if you are not 
able to bear all the taxes and you die, 
then there is the inheritance tax. These 
are the taxes you pay. Ultimately what 
happened was that with this 97 per cent 
direct tax people found that the avoid 
ance of tax is the best method. Suppose 
I am aide to avoid one rupee and create 
bad money, for every rupee I save 97 
paise. So in the whole country we have 
created so much of black money. Even 
ixcording to a study of the Government 
of India it has been found that in India 
we may have black money equal to our 
economy. I think about four years ago 
it was stated to be Rs. 40 crores to Rs. 
55 crores. Somebody said it may be 
a lakh crores. In the whole world 
India has the maximum of black; 
money, next     to ITaly. somebody 
said. (Interruption!!). T  attended    a  lec- 

ture, and he said this. I do not know how he 
related India and Italy. It is a different matter, 
(Interruptions) But he said that next to Italy 
India has got the maximum black money. 

Now, what is happening is that this kind of 
black money is operating not only in business 
but it has started operating in politics also, 
because, to tell you candidly, without black 
money you cannot run politics. To contest 
parliamentary election from a constituency 
you need about Rs. 10 lakhs. And if there are 
39 or 40 constituencies in Tamil Nadu, you 
need somewhere Rs. 4 crores or Rs, 40 crores 
or whatever it is; you can calculate. Then 
every five years naturally a political party 
needs crores of rupees. This has Sot to be 
black money or whatever money; I do not 
want to spell it out. Politics has become 
another forum where black money has to be 
created. Whenever bla^k money has been 
created, with lot of powers in the hands of the 
Ministers and Government, ultimately unless 
you corrupt the officials you cannot get things 
done. 

Recently I happened to purchase a small 
property in Madras. When I was negotiating 
for it, that man told me—• that property was 
worth Rs, 10 lakhs— that I would have to 
pay h; m Rs. 4 lakhs in black money and Rs. 
6 lakhs by cheque. 1 told him that I can pay 
him by cheque Rs. 10 lakhs. He said; No, 
then I am not going to sell this property to 
you unless you pay me Rs 4 lakhs by way of 
black money. When I told him that I was an 
MP, tlu-n he said: Then, definitely, I am not 
going to give that property to you becau'-e I 
may get into trouble tomorrow. This is 
rampant with builders. Unless yoa h. ive 
black money you will not be or?rate in this 
country. 

Then, what they found was they had to 
reduce the direct taxation. Now we have 
reduced it to 55 per cent. So direct taxes 
cannot go to a ve-y larje extent for mobilising 
money. Ti: number of people who pay direct 
taxes, specially income-tax, are only very 
few in this country. Ii cannot be a major 
revenue for income. 
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The second point is that you are going in 
for indirect taxes. What is happening is that 
over a period of time when you started with 
indirect taxation, it was almost equal to direct 
tax. Now it has multiplied so many times. 
Naturally the common man, the poor people, 
have to pay it. It creates inflation. Indirect 
taxation has also reached its limits. They will 
not be able to mobilise resources through 
indirect taxation. 

The third point is about deficit financing. 
The deficit financing has gone to very 
alarming proportions in our country. We have 
almost come to the limit of deficit financing. 
In the wake of Rs. 6080 crores deficit for the 
current year, threre will be a heavy uncovered 
deficit of Rs. 7480 crores. Even though it 
may be argued that it is less than Rs. 8261 
crores in 1986-87, the inflationary impact of 
huge deficit in succession is bound to be 
sharp, particularly in aftermath of drought. 
The deficit financing has gone beyond a 
particular limit. 

It has been argued by my hon. friend that 
internal and external borrowings have also 
gone up so much. As per the Statement of 
Assets and liabilities of the Government of 
India on Budget, 43—45 of the receipts of 
budgets, the statement shows that by the end 
of Budget year 1988-89, the borrawings of 
the Government would exceed its assets by 
Rs. 40, 080 crores. The Government will have 
to pay all liabilities of Rs. 2, 24, 180 crores 
through the assets worth only Rs. 1, 84, 108 
crores. It is also further argued that whatever 
borrowings you are taking, that will mean 
interest payment and you are also getting into 
a debt trap. 

Sir, administered prices and surplus from 
the public sector have also not been very 
encouraging. Except the oil sector, the public 
sector has not revived. There has been a lot of 
criticism about the administered prices. T 
would like to bring to your notice that we 
have almost come to a plaos from where we 
will not be able to go elther to direct taxes or 
indirect taxes or  borrowings or deficit    
financing. 

Whatever avenues had been there, you have 
exhausted during the last 30 or 35 years. The 
most important thing is poverty. The number 
of people below the poverty line has 
increased. We have achieved the growth rate 
of 1-2 per cent This year I can fully 
understand that because of unprecedented 
drought the growth has been only 1. 2 per cent 
| The total growth of the last 3 years has been 
3. 5 per cent. If you want 5 per cent growth, 
then you will have to have a growth rate of 7 
per cent during the next two years. After this 
unprecen-dented drought, we may not be able 
to achieve it. Unless the cake becomes bigger, 
you will not be able to share it with the 
people. It is a misconception that we will be 
able to make everybody rich. It is not possible 
to make everybody rich because we are a poor 
country. Naturally we have to increase the 
cake. Unless we increa crease the cake and 
the GNP by having a fast growth rate, we 
cannot do it. The Prime Minister says that we 
will eliminate poverty from India by 2000 AD 
I am nlso very much interested in the removal 
of poverty. I would very much like the hon. 
Prime Minister to succeed. But we cannot 
achieve it with the present growth rate. By 
2000 AD the number of people below the 
poverty line will be more. I am very sure that 
with the growth rate that we are having, we 
will not only not be able to remove poverty 
from this country, but there will be more poor 
people in this country. 

Ultimately I would like to come to the main 
crux of the problem. What is the policy we 
have to follow? it has been said in the budget 
itself and the hon. Finance Minister has 
already read it in his budget speech. Because 
he felt that somebody may not complain that 
he is not following socialism, he said, Shri 
Rajiv Gandhi, our hon Prime Minister has 
said our socialism is our own it is not a 
foreign transplant, it is not cast on someone 
else' ideologies or mood, it is rooted in our 
own history, our own culture and realities. 
Gandhiji enjoined us to work for the daridra-
narayan to wipe out every tear from every 
eyes. This constitutes the moral imperative of 
our socialism. So. the question is what 
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arc we following? We are following social-
ism. What is the socialism thai you are 
following? It is your own socialism. And what 
is our socialism and Nirmalaji's socialism and 
Chitta Basu's socailim, nobody is able to 
understand. Socialism has now become 
something like an elastic belt. 1 am a layman 
and I am not an economist. I can say that it is 
something like n elastic belt. Everybody is 
pulling it from various-sides. The belt has 
gone out of shape. It has no shape at all and it 
cannot contract at all and anybody can swear 
by socialism. When I say this is my socialism, 
Nirmalji will say that socialism has a certain 
definition. When I give the definition, he will 
say it is your definition my definition is 
entirely different. So, I will have my own 
definition and he will have his own definition. 
It is just like Alice in Wonderland who will 
have her own definition for everything and 
she will not accept anybody's definition. 
Socialism has changed not only in our country 
but everywhere. Even in USSR itself has 
changed so much that in USSR you are 
allowing private people to have private 
occupation and you can earn private capital. 
That is a kind of liberalisation that has come 
there. USSR many other policy changes have 
also come there about. I was able to meet 
many friends both in USSR and China. There 
was recently a friend who came from Poland 
with his wife. I asked him, what about vour 
country, how is your country ? He said, our 
country is very poor, we do not have anything 
to eat and we do not have much. Then I asked 
him what do you have? He said, we have 
freedom, we can criticise the Government. 
Poland is a communist country but the only 
advantage they have got is that they can 
criticise the Government. They said that they 
do not have any consumer goods. Recently I 
met some friend from USSR also. There also 
the same problem. Their problem is that they 
want to rapidly liberalise but they are not able 
to liberalise, because the people who have 
been conservative, they do not like to 
liberalise. Now coming to China, in their type 
of socialism, there were not multi-nationals 
But many friends who have come from China 
tell me that multi-nationals are more happy in 
China than they are in India. I do not know. 
This is what friends tell  me. It 
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appears he said, I am not worried about the 
colour of the cat, whether it is black or white, 
I do not care. 1 am only worried that the cat 
should catch the rat. Ultimately i am not 
worried about socialism. I am only worried 
about pragmatism. If the people are able to 
come out o£ poverty, if they are able to get 
wealth, that is more important that knowing 
which type of socialism he is following. 
Ultimately, I will tell you, Sir, that this 
economic pyramid that we have created for 
30—40 years it will lead you to more and 
more this kind of problems. This economic 
problem of trying to create more and more 
resoruces, and trying to give more and more 
to the people has already created a havoc in 
this country and if we want this country to 
progress and porsper I would recommend to 
you very seriously think of this problem. I 
will tell you only one proverb about it or 
rather one ance-dote about it. It is something 
like a medicine. If a person is ill and you give 
him medicine, then he becomes again more 
ill. Then you give an overdose of the 
medicine and with that he will become more 
ill. In this country you are trying a particular 
medicine and that is creating probelms. 
Overdose of this medicine will create more 
and more of these problems than it will solve. 

So, ultimately it is the economic model 
which we have to think of. I am not here to 
advocate which model we have to adopt. 
According to me, it is the one which God has 
created in which the man has to work. Unless 
there is some gain or profit, he will not work. 
It is the only factor which makes a man work. 
We may be legislators, one may be a Minister 
or somebody else but he works only when 
there is some advantage. So you have to 
create an advantage for him to work; you 
have to assure him some profit, whether it is 
the peasant or the industrialist. 
(Interruptions). T am not talking of 
capitalism; I am talking about my own idea of 
socialism. You have to ask eminent 
economists; many economists are there; you 
ask them to sit down and try to find out   a 
solution for it. 

I am very happy that the hon. Minister has 
announced various incentives to the farmers. 
I talked to 
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some of them. But it seems some confusion is 
being created sometimes and I give you the 
example o. f Tamil Nadu. Our hon. Memeber 
and Congress President of Tamil Nadu, Mr. 
\Moopanar, had gone to Tamil Nadu and he 
accused Mr. V. P. Singh of working inside 
the Government as an agent of the capitalist 
and imperialist forces and exploiting the 
situation. And he further said that the last two 
Budgets, presented by our Prime Minister 
Shri Rajiv Gandhi, and the Finance Minister 
Shri N. D. Tiwari have sought to correct the 
distortions and deviations. What I am trying 
to say is that whether it is Mr. V. P. Singh or 
somebody else presenting the Budget, it is the 
Congress Budget. What I would say is that 
there is a certain direction, whether it is 
presented by Mr. V. P. Singh or by 
somebody-else. The essential thing is that it 
should  be beneficial to the people. 

Finally, I am happy the hqn. Member has 
introduced various new schemes and he has 
tried to do his best in the present 
circumstances. I congratulate him for all that 
he has done. He has also done a good thing 
for the small-scale industry and I again 
congratulate him. I think in his Budget 
speech, for one and a half hours he was 
stating about the various incentives and one 
hour he devoted to incentives to farmers, to 
small-scale industry, etc. So, if I have to refer 
to all that it will take long time for me to 
repeat. I am happy that under the present 
trying circumstances he has done so much for 
the agriculturists. 

Finally, I would say that whatever kind of 
subsidy you give to the farmer, you have to 
ensure remunerative price to him. Unless you 
give proper price, whatever you do to help 
him, will not be of much use. I am sure the 
Agricultural prices and costs commission will 
arrive at the proper price which should be 
given to the farmer, and unless a fair price is 
given, lot of the farmers cannot be improved 
They have to spend more on inputs; the have 
to spend more on so many other things that  
they  have  to purchase. Therefore, it 

is essential that they get a fair price for their 
produce. 

I have one more request to make. It has 
been said and it is the feeling now that the 
export duty on coffee is going to cripple the 
coffee industry in the South. I hope the hon. 
Minister will consider giving exemption to 
coffee industry in respect of export duty. 

1 once again congratulate the hon. Mi-
nister for all that he has done. Thank you. 
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SHRIMATI BIJOYA CHAKRAVARTY 
(Assam); Mr. Vice-Chairman, Sir, the 
General Budget for 1988-89 is a reflection of 
Government's drive and direction on 
economic front. I think this budget should 
have had a positive direction. This budget 
lacks positive direction and initiative towards 
arriving at the realistic goal. Of course, there 
are many kinds of promises, for example, roti 
kapada and makan only to hoodwink the 
gullible. 

The present budget is replete with various 
types of concessions and thereby attempting 
to prove that the budget i$ by far the 
softstone ever presented in the House. But the 
pre-budget hike in different essential 
commodities has already hit the people. 
Today railway journey has become costlier. 
Similarly, telecommunication rates and petrol 
prices havs also been increased. Even life 
saving drugs are beyond the reach of the 
common people. 

Sir, I would like to say that the annual 
budget can never deliver goods if the 
planning process is not down to earth. Indian 
planning over the yean has been marked by 
urban bias and consequently 90 per cent of 
the Indian population cannot be benefited by 
this sort of planning. 
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And as such, there is one set of people who are 
having wealth like Kanchen-janga and there is 
another se! of people who are living in great 
misery and poverty. Moreover, there is a 
growing regional imbalance in the country 
which has been the most depressing feature in 
lndia today. The advanced States get major 
shares of developmental benefits and a State 
like Assam has been relegated to the back-
ground. 1 would like to cite one example 
regarding power. Assam can produce only 200 
MW of electircity whereas a single power 
house like Dehra Power House in Himachal 
Pradesh generates 950 MW. The water 
resources of Brahmaputra are yet to be 
harnessed and if these are properly harnessed, 
this can alone feed the entire country. 

So far as irrigation is concerned, Assam 
State stands at the nadir. During plan period, 
a large number of States have brought over 50 
per cent of their cultivated area under 
irrigation but in Assam, hardly 13 per cent of 
the land js brought under cultivation and 
hardly 35 per cent of the crops are brought 
under irrigation. There is one Brahmaputra 
Board but finances are not yet properly given 
to it and there is no provision for storage of 
irrigation porjects. Moreover, power and 
irrigation facilities are the major input for 
development. Assam has immense resources, 
immense potential but these are not properly 
exploited due to lack of vision of the planners 
and that is why the north-eastern States 
including Assam remain still backward. Sir, 
in between 1984-85 and 1985-86, the States 
domestic product increased only by 2. 9 per 
cent while per capita State domestic product 
was minus 0. 3 per cent. This is because of 
the tremendous population growth due to 
migration to Assam. Assam continues to be 
much behind the rest of the country in terms 
of not only per capita income but also 
electricity consumption, irrigation potential 
created, rural drinking water supply, roads 
and railways and credit deposit ratio etc and. 
Sir, what is more deplorable is that fact that 
Assam is the lowest amongst the northeastern 
States in per capita plan outlay also. Assam is 
basically an agricultural State. It  employs  
over   76   per  cent  of 

the working population but agriculture in 
Assam is not stable due to the recurrence of 
flood. A permanent solution to this problem is 
urgently required but in the Budget little 
importance has been given in this respect. We 
know that the natural resources are in 
abundance in Assam but industrialisation has 
yet to come in that part of the country. Even 
the surplus of weil-established industries like 
tea, oil plywood is reinvested outside the 
State. Steps should be taken to see that all the 
resources from these industries go towards the 
development of industries in Assam. 
Moreover, Sir, debt burden of the State has 
been assuming alarming proportions. This is 
due to increase in central assistance for the 
State's general areas plan which is marked by 
a predominance of loan over grant. As a 
result, States have-to earmark a substantial 
amount for repayment and for servicing of 
their debts. This situation must be improved 
by changing the existing pattern of Central 
assistance for the general areas plan by 
rnodify-the term to 10 per cent loan and 90 
per cent grant for special category States like   
Assam. 

Sir, out of 20 million people in Assam, 18 
million people live in villages but un-
fortunately, the rural economy in Assam docs 
not have a stable growth over the years. 
Employment generation in rural areas has 
been a tough challenge and consequently, 
there has been an exodus of rural population 
from villages to urban areas in search of jobs. 
The most unfortunate aspect of the Budget is 
that it makes bindias, sindoor and altas for 
women cheaper. But women are not a 
commodity; nor are they articles of deco-
ration. They can never survive on cheap 
bindias if there is no scope for employment 
for them and if there is no scope for their 
social security. I deplore the absence of 
priority on vital issues for women in the 
Budget. Sir, I cannot but congratulate the hon. 
Finance Minister, Shri N. D. Tiwari, on his 
premium on defence A country weak in 
defence cannot have any prestige in the 
comity of nations. With these points, T 
conclude. Thank   you. 

SHRI JERLIE E. TARIANG (Meghalaya): 
Mr Vice-Chairman, Sir, I gladly welcome  the   
Budget     which   is      rural- 
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oriented and is also aiming at relieving the 
poor sections of the country. Sir, the Budget 
could be assessed from the facts that we have 
seen of what had happened last year or in the 
last financial year. The country had faced 
severe drought and flood in almost all parts of 
India and we should congratulate the Finance 
Minister and his Ministry for being able/ to 
work out a Budget which would meet the 
situation in the, country. 1 would not like to 
go into particulars of the Budget. Many 
leading Members of the House have criticised 
and many have appreciated the provisions of 
the Budget and the policies and programmes 
involved therein. 

I would only like to take this opportunity to 
highlight some of the problems that we face in 
the backward regions, in particular of the 
north-eastern region, where I come from. 
Even after 40 years of independence, we find 
that transport if still the main problem of the 
northeastern region. Lately we have the Rail-
way broad gauge constructed up to Guwa-* 
hati. Guwahati is not at all connected with 
many of the States in the northeast. Unless the 
broad gauge is extended up to Dibrugarh 
which will then be connected to different 
States like Meghalaya, Arunachal, Nagaland 
and others, it will serve them only very little. 
For instance, we have, in the hill States, pro-
blems even with regard to accommodation in 
trains. I have raised questions a number of 
times, about the availability of seats for 
travellers from the hill States to different parts 
of the country. There are some railway out 
agencies in some capitals of the hill States. 
But the quotas allotted to them is so small that 
it does not meet even a very very small per-
centage of the travellers). Poor people have to 
depend on the railways to go outside their 
States or regions for many reasons, mainly for 
medical treatment because We do not have 
adequate medical facilities in the region They 
could not avail themselves of the air transport 
also. There has been much publicity that the 
Vayudoot service is there /mainly lo tackle 
the problems of air transport in the backward 
north-eastern region. But what do we find 
today? Vayudoot has not been able to retain 
even what it had 

started. We cannot avail ourselves of 
Vayudoot now as we used to do Flights which 
connected Shillong with Calcutta has now 
been diverted to different other States like 
Assam and Arunachal Pradesh. So our people 
are suffering. I am a regular traveller from 
here to Shillong. I have always to make a 
night halt at Calcutfii. I was never certain 
when I would be able to reach Shillong. And 
the timing are also such that they never suit 
the convenience of our people. Then we have 
to go to Madras or Bombay for medical 
treatment and our students also have to go to 
these places for their studies. Our people 
undergo a lot of problems in getting medical 
treatment outside and our students do not get 
seats outside. These are the kind of problems 
our people are facing. There was a survey 
conducted and approved for the Guwahati-
Dibrugarh railway line being extended But till 
then, Railway connection to Meghalaya is not 
possible; it is also not possible to connect 
Nagaland or Arunachal. This is the state of 
affairs in this region after 40 years of indepen-
dence whereas—of course, we appreciate it—
there has been considerable improvement in 
the backward areas of Madhya-Pradesh where 
not only ordinary trains but even fast trains are 
going now even to the most interior parts. 
There are now Vayudoot services connecting 
the most interior parts in Madhya Pradesh, 
whereas in the north-eastern region even what 
had been started has now been reduced. The 
service has also been deteriorating very much. 
When we travel from Guwahati to Dlehi or 
Delhi to Calcutta we realise the difference. 
Even in regard \o the service of food this 
region is being looked down upon by so many 
of the authorities. Of course, these are only my 
observations and I am not making them by 
way of complaints, same is the case with roads 
in this region. We have some national 
highways. There is one national highway 
between Shillong and the rest of the State and 
also Bangladesh. There is one bridge 
constructed 80 years ago by the British 
Government which could permit only trucks 
with 10 tonne loads. But now the traffic has 
increased and trucks of 20 tonne loads are 
having to ply    on 
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this bridge and the bridge has developed 
cracks. The Ministry of Transport has 
approved immediate reconstruction of this 
bridge. The Defence Ministry in their reply 
said that they had allowed a very small 
portion of cantonment land, to be used for 
that purpose but now one -small garrison 
engineer stood in the way and the bridge 
could not so far been constructed, similarly, 
there are so many other problems being faced 
by the people of the north-eastern region. 

In regard to health we were very fortunate that 
our late Prime Minister, Shrimati Indira 
Gandhi, had announced the setting up of a 
Regional Institute of Medical Sciences in 
Shillong for the north-eastern region. That was 
also formally inaugurated by our Prime 
Minister Shri Rajiv Gandhi. But till today we 
do not find any sign of the construction being 
started. As it is we do not have any facilities in 
our medical colleges in Assam where serious 
illnesses could be treated. The patients have to 
be taken to far off places like Madras, Deihi 
and other cities. Therefore, unless this institute 
is established immediately our people will 
never have the change of being treated at 
home for serious diseases, leave aside the fate 
of the poor sec-6. 00 P. M. ions. And, Sir they 
have to die for want of treatment. So, we feel 
that it is important for the Government to 
kindly see... (Time bell rings) ... Let me finish, 
Sir,... (Time bell rings'). 

THE VICE-CHAIRMAN (SHRI G. 
SWAMINATHAN); There are many 
honourable Members more to speak. Is it the 
sense of the House that we extend the time 
by another half-an-hour? 

SOME HON. MEMBERS: No, no... 
(Interruptions). 

SHRI B. SATYANARAYAN REDDY 
(Andhra Pradesh): sir, we have to go to our 
houses and then come back for the function. 

SHRI M. M. JACOB: I think we can go on 
for some more time 

SHRI B. SATYANARAYAN REDDY; 
You see, we have to go our houses and then 
come back for the function. If you do not 
want to attend it, that is another matter. 

THE VICE-CHAIRMAN (SHRI G. 
SWAMINATHAN); I would like to know 
the sense of the House. 

SHRI M. M. JACOB: At least jet him 
complete his speech, Sir. 

THE    VICE-CHAIRMAN    (SHRI G. 
SWAMINATHAN): All    right. Yes, Mr, 
Tariang   you can continue    now. 

SHRI JERLIE E. TARIANG; Mr.Vice-
Chairman, Sir, I thank youforallowing me 
to highlight some oftheproblems    of    the    
North-EasternRe 
gion   especially of my own State. 

In the field of agriculture, Sir, we are 
grateful to the Government because they 
have taken some initiative and there are some 
improvements. But what we find is that there 
is so much of publicity for the loan melas in 
other parts of the country while we do not 
hear of any such thing in our North-Eastern 
Region. 

Another thing is about the timely supply of 
fertilizers. We have to depend on the railways 
from outside the region upto Assam and 
thence by road transport. What happens is 
that because of the delay in the movement of 
fertilizers from the factories in different parts 
of the country to the North-Eastern Region, 
the fertilizers never reach thig area in time 
until our agriculturists mainly, the potato 
growers who form the majority of the farmers 
in our State sutler very badly and many of 
them suffered heavy losses almost every year. 

Regarding power, Sir... (Time bell rings)... 

THE    VICE-CHAIRMAN     (SHRI G. 
SWAMINATHAN); Please    conclude now. 
Your time is up. SHRI JERLIE E. 
TARIANG: I will not take much time Sir. 
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Regarding power, what    I    would like to state 
is that the North-Eastern Region can supply 
power to the whole country, I think that if we 
start   exploiting the power resources, the    hy-
droelectric    resources    in    Arunachal Pradesh 
alone, we can serve the whole country and we 
can    serve the country in the same way from 
Meghalaya alone. While the   country   is   crying 
for power, why don't we      develop these natural 
power resources    which will be cheap and which 
will, at    the same time, serve the interests of the 
other states in the country and allow these States 
to supply power to    the Central grid   from    
where it can    be supplied throughout the 
country? 

Sir, I have a number of things    to -   say if time 
is    permitted to. me. But what I would    really 
like    to request the Government is to    see to the 
interests    of the    North-Eastern States, especially  
in   the  matter    of      transport. We are cut off 
from the country, connected by a bottleneck with 
the    Region. Unless    some    immediate    and 
sufficient    steps  are taken to    tackle these 
problems, our areas will always remain backward 
and J do not   think that the backwardness in this 
part of the country would    help the country in 
going ahead. Therefore I    would request the 
Government to look    into some of the problems    
which I have mentioned in the interest of my own 
State and in the interest of   the   Region as a 
whole_ Thank you. 

THE VICE-CHAIRMAN (SHRI G. 
SWAMINATHAN): Now, Mr. Malaviya. 
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I  am   concluding  in  three  minutes. 

THE VICE-CHAIRMAN (SHRl G. 
SWAMINATHAN); The Minister has to go 
to (he Lok sabha 

SHRI SATYA PRAKASH MALAVIYA: 
It is not on account of my fault, it was on 
account of the fault of the person who was 
presiding there. 

THE    VICE-CHAIRMAN    (SHRl G. 
SWAMINATHAN): Not  my  fault. 

SHRI SATYA    PRAKASH    MALA-
VIYA: Not your fault. 

SHRI M. M. JACOB; The Minister has to go 
to the Lok    Sabha because there   is voting   
there. But let   him -conclude his speech. 
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It is conceded that there can be no 

compromise in so far as the country's defence 
is concerned. It is also conceded that 
production of defence equipment should be 
stepped, up and maintained. But what can 
one say about the scandals involving pur-
chases of Bofors guns from Sweden and 
submarines from West Germany? This apart, 
onee wonders whether some economy in 
expenditure cannot be effected without 
impairing defence effectiveness. 

In several of its reports the Public 
Accounts Committee of Lok Sabha has 
drawn attention to several instances of 
wasteful expenditure in defence. The 
Defence Ministry makes purchases of 
equipment outside the country although there 
is really no need for such purchases. It is 
stated that contracts are entered into with 
suppliers, but the advantages of contract 
provisions are not madee use of. 

It is also stated that thee majority of Arms 
registered as suppliers to defence witti the 
Controllerate of Procurement are either 
agents or retailers. Drawing attention to this 
the Public Accounts Committee (1986-37) 
observed that by procuring directly from 
manufacturers, not only the middlemen's 
margines will be eliminated but the price will 
be more competitive and the delays in supply 
will also be curtailed. '' 

 
THE VICE-CHAIRMAN (SHRI G. 

SWAMINATHAN): The House stands 
adjourned till 11  O'clock tomorrow. 

The House then adjourned at 
twenty-two minutes past six of the 
clock till eleven of the clock On 
Thursday the 24th March, 1988. 


